ORISSA HIGH COURT

FILING REPORT ASON :09/11/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL

PS CASE/LOWER COURT CASE/DISTRICT

1 ARBP/0000036/2020 M/S. SHREE BALAJ ENGICONSLTD.(SBEL) BIJAYA KUMAR MOHANTY
VS VS
ODISHA POWER GENERATION CORPORATION LTD.(OPGCL)

2 BLAPL/0008022/2020 SALIMUDDIN KHAN JAYADEBA BEHERA
VS VS
STATE OF ODISHA

3 BLAPL/0008023/2020 JAGA @ JAGANNATH DAS BISWARANJAN DALAI
VS VS
STATE OF ODISHA

4 BLAPL/0008024/2020 PRATAP BEHERA KURESH PRASAD DASH
VS VS
STATE OF ODISHA

5 BLAPL/0008025/2020 BHUBANANDA SAHU ASHOK MOHANTY
VS VS
STATE OF ODISHA(VIG.)

6 BLAPL/0008026/2020 PRATAP CHANDRA SWAIN KURESH PRASAD DASH
VS VS
STATE OF ODISHA

7 BLAPL/0008027/2020 SHIBA TAKRI SANTOSH KUMAR DASH
VS VS
STATE OF ODISHA

8 BLAPL/0008028/2020 BABU @ RATNAKAR JENA PARTHA SARATHI DAS
VS VS
STATE OF ODISHA

9 BLAPL/0008029/2020 BAURI @ HAPPY NAIK P.R.SINGH
VS VS
STATE OF ODISHA

10 BLAPL/0008030/2020 SUBASH MALLIK PRASANNA KUMAR MISHRA
VS VS
STATE OF ODISHA

11 BLAPL/0008031/2020 CHITRA MUNDA BIRAJA PRASANNA DAS

VS
STATE OF ODISHA

VS
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11
0

I

NUAGAON /64 /2020

0

"

TIRTOL /318 /2019

0

"

BHANJANAGAR /283 /2020

0

"

VIGILANCE PS (BERHAMPUR) /16 /2020
0

I

BUGUDA /223 /2015

0

"

AMBADOLA /110 /2020

0

"

GHASIPURA /55 /2020

0

I

DHENKANAL SADAR /335 /2020
0

"

KAMAKHYANAGAR /72 /2017
0

"

LAHUNIPADA /94 /2018

0
"



ORISSA HIGH COURT

FILING REPORT ASON :09/11/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

12 BLAPL/0008032/2020 LOCHAN MAHANTA SHAKTI PRASAD DAS JHUMPURA /114 /2020
VS VS 0
STATE OF ODISHA I
13 BLAPL/0008033/2020 CHAGALA @ RAJB NAIK P.R.SINGH KANTABANIA PS/88 /2020
VS VS 0
STATE OF ODISHA I
14 BLAPL/0008034/2020 ABHIMANYU SWAIN SSRAY -2 GANGAPUR (ASKA) /182 /2020
VS VS 0
STATE OF ODISHA I
15 BLAPL/0008035/2020 RAMESH PATRO MANOJVERMA BHUBANESWAR CBI /36 /2014
VS VS 0
REPUBLIC OF INDIA (CBI) I
16 BLAPL/0008036/2020 NRUPATI BEHERA JK.PANDA TUREIKELA /32 /2018
VS VS 0
STATE OF ODISHA I
17 BLAPL/0008037/2020 K.MURGAN @ K. MURUGAN NALINI KANTA MOHANTY PADMAPUR /15 /2019
VS VS 0
STATE OF ODISHA I
18 BLAPL/0008038/2020 KANHA @ KANHEI SOREN B.B.ROUTRAY COLLIERY /255 /2020
VS VS 0
STATE OF ODISHA Il
19 BLAPL/0008039/2020 PRAVAKAR BEHERA @ DILU @ BANI SABYASACHI MISHRA CHAULIAGANJA /354 /2020
VS VS 0
STATE OF ODISHA I
20 BLAPL/0008040/2020 BANABASA JENA SATYABRATA PANDA K.NUAGOAN /53 /2020
Vs VS 0
STATE OF ODISHA I
21 BLAPL/0008041/2020 RAJB MAHANANDIA BUDHIRAM DAS BISSAMCUTTACK /122 /2020
VS VS 0
STATE OF ODISHA I
22 BLAPL/0008042/2020 GUGU @ SUBASISKHUNTIA SUSHANTA KUMAR SAMANTARAY MADHUPATNA /115 /2020
VS VS 0
STATE OF ODISHA I
23 BLAPL/0008043/2020 SUSHANT HIAL BUDHIRAM DAS BISSAMCUTTACK /117 /2020
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VS VS 0
STATE OF ODISHA I
24 BLAPL/0008044/2020 NABIN MALLIK CHITTARANJAN PATTNAIK GONDIA /68 /2020
VS VS 0
STATE OF ODISHA I
25 BLAPL/0008045/2020 KABI SWAIN ASHOK KUMAR SWAIN ASKA /341 /2020
VS VS 0
STATE OF ODISHA I
26 BLAPL/0008046/2020 NILU BHOI B.S.DASPARIDA BASELI| SAHI PS/148 /2020
Vs VS 0
STATE OF ODISHA I
27 BLAPL/0008047/2020 NILU BHOI B.S.DASPARIDA KUMBHARAPARA /131 /2020
VS VS 0
STATE OF ODISHA I
28 BLAPL/0008048/2020 BATUA PRADHAN B.S.DASPARIDA SATYABADI /249 /2020
VS VS 0
STATE OF ODISHA I
29 BLAPL/0008049/2020 SUDHANA NAIK MD RIAZ NARLA /128 /2020
VS Vs 0
STATE OF ODISHA I
30 BLAPL/0008050/2020 AMU @ AMULYA KUMAR ROUT BIBHU PRASAD MOHANTY TIGIRIA /3/2020
Vs VS 0
STATE OF ODISHA I
31 BLAPL/0008051/2020 BHAINA @ BIDES| @ DILLIPDAS APATTANAIK BAGHAMARI /55 /2020
VS VS 0
STATE OF ODISHA I
32 BLAPL/0008052/2020 HAREKRUSHNA MALLICK RABI NARAYAN BEHERA PHULBANI SADAR /91 /2020
VS VS 0
STATE OF ODISHA I
33 BLAPL/0008053/2020 BHAGABAN SUKRI B.S.DASPARIDA JEY PORE SADAR /160 /2020
Vs VS 0
STATE OF ODISHA I
34 BLAPL/0008054/2020 GOBINDA JENA AMLAN SHAKTI PAUL DELANGA /153 /2020

VS

VS
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SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
STATE OF ODISHA Il

35 BLAPL/0008055/2020 MANOJKUMAR NAYAK ASHOK KUMAR SWAIN -1 ASKA /341 /2020
VS VS 0
STATE OF ODISHA I

36 BLAPL/0008056/2020 ASHOK BHATTA PRONOY MOHANTY CHANDAPUR /37 /2020
VS VS 0
STATE OF ODISHA I

37 BLAPL/0008057/2020 LAXMAN SAHU PARTHA SARATHI NAYAK BANTALA /158 /2020
VS VS 0
STATE OF ODISHA I

33 BLAPL/0008058/2020 LUCKY GOUDA NIHAR RANJAN SAHOO DABUGAM /130 /2020
VS VS 0
STATE OF ODISHA Il

39 BLAPL/0008059/2020 SANJAYA KUMAR ROUT @ DANGUA MRUTYUNJAY MOHANTY NIALI /219 /2020
VS VS 0
STATE OF ODISHA I

40 BLAPL/0008060/2020 BISHAL BARIK MANAS CHAND MURIBAHAL /249 /2020
Vs VS 0
STATE OF ODISHA I

a1 BLAPL/0008061/2020 GOPAL SINGH ASHUTOSH MISHRA JAMANKIRA /74 /2019
VS VS 0
STATE OF ODISHA I

42 BLAPL/0008062/2020 JAGANNATH PANDA SOURA CHANDRA MOHAPATRA PURI TOWN /204 /2020
VS VS 0
STATE OF ORISSA I

43 BLAPL/0008063/2020 SUDAR @ SUDHIR GARNAIK GOPAL KRUSHNA MOHANTY CHHENDIPADA /65 /2014
VS VS 0
STATE OF ODISHA I

44 BLAPL/0008064/2020 MANORANJAN NAIK DAYANANDA MOHAPATRA DEOGARH /288 /2017
VS VS 0
STATE OF ODISHA I

45 BLAPL/0008065/2020 KIRATI KHETI KALIPRASANNA MISHRA MANAMUNDA /122 /2018
VS VS 0

STATE OF ODISHA
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46 BLAPL/0008066/2020 BABULAL BANCHHOR N.K. SAHU BARGARH /124 /2020
VS VS 0
STATE OF ODISHA I

47 BLAPL/0008067/2020 NARENDRA BEHERA RAJB LOCHAN PATTNAIK 110
VS VS 0
STATE OF ORISSA I

48 BLAPL/0008068/2020 PITAMBAR SINGH TUKUNA KUMAR MISHRA GHASIPURA /230 /2019
VS VS 0
STATE OF ODISHA I

49 BLAPL/0008069/2020 BUDHUA SAE @MUNDA BIJAYA KUMAR RAGADA JUJUMURA /157 /2018
VS VS 0
STATE OF ODISHA I

50 BLAPL/0008070/2020 MANORANJAN KUANAR SWARUP KUMAR PATNAIK JHARPOKHARIA /80 /2016
VS VS 0
STATE OF ODISHA I

51 BLAPL/0008071/2020 NIRANJAN BARIK RADHARAMAN DASNAYAK SAMAL /161 /2020
VS VS 0
STATE OF ODISHA I

52 BLAPL/0008072/2020 PRATAP BEHERA AMULYA RATNA PANDA PHIRINGIA /73 /2020
VS VS 0
STATE OF ODISHA Il

53 BLAPL/0008073/2020 SIBASAMBHU DIGAL AMULYA RATNA PANDA TOMANDO /122 /2020
VS VS 0
STATE OF ODISHA I

54 BLAPL/0008074/2020 KUNU PRADHAN AMULYA RATNA PANDA TOMANDO /122 /2020
Vs VS 0
STATE OF ODISHA I

55 BLAPL/0008075/2020 SARBESWAR MOHANTY @ BANKA MITU ~ SC.MOHANTY MADHUPATNA /115 /2020
VS VS 0
STATE OF ODISHA I

56 BLAPL/0008076/2020 BINOD SAHU @ BINA BIJAYA KUMAR RAGADA ORIENT /191 /2020
VS VS 0
STATE OF ODISHA I

57 BLAPL/0008077/2020 DEEPAK KUMAR PRADHAN AMITAV TRIPATHY DELANGA /153 /2020
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FILING REPORT ASON :09/11/2020

ORISSA HIGH COURT

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
VS VS 0
STATE OF ODISHA I

58 BLAPL/0008078/2020 SANTOSH KUMAR SAHOO SURYAKANTA DASH CHANDAPUR /84 /2020
VS VS 0
STATE OF ODISHA I

59 BLAPL/0008079/2020 GUNURI @ PARESH @ PARISH PARIDA SURYAKANTA DASH PATTAMUNDAI /360 /2020
VS VS 0
STATE OF ODISHA I

60 BLAPL/0008080/2020 DAYA GAHIR SURYAKANTA DASH NARLA /118 /2020
VS VS 0
STATE OF ODISHA I

61 BLAPL/0008081/2020 BISWAMBAR BEHERA @ BERA PRAVASH CH JENA RAIBANIA /11 /2020
VS VS 0
STATE OF ODISHA I

62 BLAPL/0008082/2020 KARUNA GAMANGO R.N.BISWAL R.UDAYAGIRI /56 /2020
VS VS 0
STATE OF ODISHA Il

63 BLAPL/0008083/2020 ANIL NAIK @ ANIL KUMAR NAIK ALOK KUMAR PANDA BARIA /67 /2020
VS VS 0
STATE OF ODISHA I

64 BLAPL/0008084/2020 PRASANTA KUMAR BHOI AMLAN SHAKTI PAUL DELANGA /153 /2020
Vs VS 0
STATE OF ODISHA I

65 BLAPL/0008085/2020 TAPAN DAS @ RAY @ TAPU RAJB LOCHAN PATTNAIK MALKANGIRI /301 /2020
VS VS 0
STATE OF ODISHA I

66 CMAPL/0000246/2020 RAJALAXMI SAHU BUDHI RAM DAS /1
VS VS 0
STATE OF ODISHA I

67 CMAPL/0000247/2020 PRAMOD KUMAR RAY BHAKTAHARI MOHANTY /1
VS VS 0
KHAGESWAR JENA I

68 CMP/0000605/2020 ADITYA PRASAD RATHO NIRANJAN PANDA /1
Vs VS 0
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ORISSA HIGH COURT

FILING REPORT ASON :09/11/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
NIRANJAN SAHOO Vi
69 CMP/0000606/2020 ANANDA KUMAR BHOI @ ANANDA BHOI  ANUPAM DASH /1
VS VS 0
KASINATH PARIDA Vi
70 CMP/0000607/2020 BINOD BIHARI DAS SANDEEP RATH /1
VS VS 0
BRAJA GOPAL DAS I
71 CM P/0000608/2020 RAMESH KUMAR AGARWAL @ RAMESH AGARWAUN DAS /1
VS VS CIVIL JUDGE (JD),ROURKELA (Sundargarh)
RAJESH AGARWAL 1A/0000011/2020
72 CONTC/0004822/2020 RASMITANJALI BEHERA ADITYA MISHRA /1
VS VS 0
MADHUSUDAN MISHRA Vi
73 CONTC/0004823/2020 NABAKISHORE BARAL MANORANJAN NAYAK /1
VS VS 0
PRADEEP KUMAR DASH i
74 CONTC/0004824/2020 HEMANTA KUMAR TRIPATHY ADV /1
VS VS 0
JYOTI PRAKASH DAS /i
75 CONTC/0004825/2020 AKSHYA KUMAR PARIDA KISHORE KUMAR MISHRA /1
VS VS 0
ASIT KUMAR TRIPATHY /i
76 CONTC/0004826/2020 SWARNA PRAVA DEI MANORANJAN NAYAK /1
VS VS 0
SATYABRATA SAHU Vi
77 CONTC/0004827/2020 SOUMYA RANJAN SAHOO KISHORE KUMAR MISHRA /1
VS VS 0
ASIT KUMAR TRIPATHY I
78 CONTC/0004828/2020 RABINDRA KUMAR SAHOO KISHORE KUMAR MISHRA /11
VS VS 0
ASIT KUMAR TRIPATHY Il
79 CONTC/0004829/2020 PREMANANDA MAHAKUDA KISHORE KUMAR MISHRA /1

VS
ASIT KUMAR TRIPATHY

VS
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ORISSA HIGH COURT

FILING REPORT ASON :09/11/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
80 CONTC/0004830/2020 PRIYANKA NAYAK A.K.PANDEY /1
VS VS 0
SATYABRATA SAHOO I
81 CONTC/0004831/2020 GANESWAR BHARIMAL ADV /1
VS VS 0
RANJANA CHOPRA I
82 CONTC/0004832/2020 SUKANTA KUMAR DASH BRUNDABAN ROUT /1
VS VS 0
DEO RANJAN KUMAR SINGH I
83 CONTC/0004833/2020 SAMAR BILALS PADHI ADV /1
VS VS 0
ASHWINI MISHRA I
84 CONTC/0004834/2020 BANAMALI MOHANTY AUROVINDA MOHANTY /1
VS VS 0
DEO RANJAN SINGH I
85 CONTC/0004835/2020 NATABAR JENA ADV /1
VS VS 0
CHITTARANJAN PATRA I
86 CONTC/0004836/2020 HEMANTA KUMAR BARIK ADV. /1
VS VS 0
MR. K.SUDARSAN CHAKRABARTY Il
87 CONTC/0004837/2020 BADRI NARAYAN SATAPATHY BISWA PRAKASH DHAL /1
VS VS 0
PRAVAT RANJAN ROUT I
88 CONTC/0004838/2020 SKASINATH PRUSTY SSRAO /1
Vs VS 0
LAMBODAR DAKUA I
89 CONTC/0004839/2020 NANDA KISHORE SAHU ADV /1
VS VS 0
TAPASROUT I
% CONTC/0004840/2020 JTENDRA KUMAR SAHOO AK.JENA /1
VS VS 0
DR.BIJAYA KUMAR MOHAPATRA I
o1 CONTC/0004841/2020 NANDA KISHORE SAHU ADV /1
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SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
VS VS 0
TAPASROUT I
92 CONTC/0004842/2020 NANDAKISHOR SAHU, ADV /1
VS VS 0
TAPASROUT I
93 CONTC/0004843/2020 NANDA KISHORE SAHU ADV /1
VS VS 0
TAPASROUT I
94 CONTC/0004844/2020 CHITTARANJAN DASH ADV /1
VS VS 0
G.MATHIVATHANAM I
9% CONTC/0004845/2020 USHA RANI PANDA ADV /1
VS VS 0
SATYABRATA SAHOO I
% CONTC/0004846/2020 JBARDHAN MENDALI ASHOK KUMAR PARIDA /1
VS VS 0
HRUDANANDA ADHA Il
97 CONTC/0004847/2020 PRAFULLA KUMAR BARIKI ADV /1
VS VS 0
SATYABRATA SAHOO I
98 CONTC/0004848/2020 PANCHANAN SWAIN ADV /1
VS VS 0
SATYABRATA SAHOO I
99 CONTC/0004849/2020 PREMASILA PARIDA JASHOBANTA DASH /1
VS VS 0
DIPTIMAY! PRIYADARSINI I
100 CONTC/0004850/2020 BAIKUNTHA DALPATI ADV /1
VS VS 0
ANU GARG I
101 CONTC/0004851/2020 DIPTIMAYEE RATH ADV /1
VS VS 0
ANU GARG I
102 CONTC/0004852/2020 SESHA DALPATI ADV /1
VS VS 0

Page 9/51



ORISSA HIGH COURT

FILING REPORT ASON :09/11/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
ANU GARG Il
103 CONTC/0004853/2020 GANGADHAR PRADHAN ADV /1
VS VS 0
ANU GARG I
104 CONTC/0004854/2020 PADUTOLA DALPATI ADV /1
VS VS 0
ANU GARG I
105 CONTC/0004855/2020 SHILA AGRAWAL @ SHEELA DEVI AGRAWALADV /1
VS VS 0
ANU GARG I
106 CONTC/0004856/2020 DAMBARU JHANKAR ADV /1
VS VS 0
ANU GARG Il
107 CONTC/0004857/2020 SHIBASHANKAR PUJHARI ADV /1
VS VS 0
ANU GARG I
108 CONTC/0004858/2020 DHANURJAYA NAIK ADV /1
Vs VS 0
ANU GARG I
109 CONTC/0004859/2020 HEMANTA KUMAR KAR @KARA ADV /1
VS VS 0
ANU GARG I
110 CONTC/0004860/2020 MANAMOHAN PRADHAN ADV /1
VS VS 0
BALWANTA SINGH I
111 CONTC/0004861/2020 SANTOSHI BARAL ADV /1
VS VS 0
DR. SUDHANSU SEKHAR BAL I
112 CONTC/0004862/2020 MITALI SAMAL ADV /1
VS VS 0
DR.SUDHANSU SEKHAR BAL I
113 CONTC/0004863/2020 SRICHARAN SAHOO ADV /1
VS VS 0

VISHAL KUMAR DEV
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114 CONTC/0004864/2020 PRAMOD KUMAR JENA ADV /1
VS VS 0
DR. MONA SHARMA I
115 CONTC/0004865/2020 ALEKHA PRASAD BHANJA ADV /1
VS VS 0
SATYABRATA SAHOO I
116 CONTC/0004866/2020 ANIL KUMAR RAY ADV /1
VS VS 0
SATYABRATA SAHOO I
117 CONTC/0004867/2020 MANOJKUMAR MOHAPATRA ADV /1
VS VS 0
SATYABRATA SAHOO I
118 CONTC/0004868/2020 UMESH CHANDRA DAS ADV /1
VS VS 0
SATYABRATA SAHOO I
119 CONTC/0004869/2020 BINAYAK NAYAK ADV /1
VS VS 0
SATYABRATA SAHOO I
120 CONTC/0004870/2020 GYANENDRA KUMAR PATRA ADV /1
VS VS 0
SATYABRATA SAHOO Il
121 CONTC/0004871/2020 SUMANTA KUMAR MOHAPATRA ADV /1
VS VS 0
SATYABRATA SAHOO I
122 CONTC/0004872/2020 MAHENDRA KUMAR SAMAL ADV /1
Vs VS 0
SATYABRATA SAHOO I
123 CONTC/0004873/2020 RABINDRA KUMAR DAS ADV /1
VS VS 0
SATYABRATA SAHOO I
124 CONTC/0004874/2020 JAYANTA KUMAR NAYAK ADV /1
VS VS 0
SATYABRATA SAHOO I
125 CONTC/0004875/2020 DURGA PRASANNA MISHRA ADV /1
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VS VS 0
G.MATHI VATHANAN I
126 CONTC/0004876/2020 DADHIBAMANJEW INSTITUTE OF SOCIAL ACRIDN(DISA) /1
VS VS 0
ANITA KARWAL I
127 CONTC/0004877/2020 GANGADHAR SHADANGI ADV /1
VS VS 0
SATYABRATA SAHOO I
128 CONTC/0004878/2020 NILANCHAL PATTANAYAK ADV /1
VS VS 0
SATYABRATA SAHOO I
129 CONTC/0004879/2020 KAILASH CHANDRA MAHARANA ADV /1
VS VS 0
SATYABRATA SAHOO I
130 CONTC/0004880/2020 CHANDRA SEKHAR NAHAK ADV /1
VS VS 0
SATYABRATA SAHOO Il
131 CONTC/0004881/2020 DAYANIDHI PRADHAN ADV /1
VS VS 0
SATYABRATA SAHOO I
132 CONTC/0004882/2020 RAMESH CHANDRA PRADHAN ADV /1
Vs VS 0
SATYABRATA SAHOO I
133 CONTC/0004883/2020 JAGILI JENA ADV /1
VS VS 0
SATYABRATA SAHOO I
134 CONTC/0004884/2020 DUTIKRUSHNA PARIDA ADV /1
VS VS 0
SATYABRATA SAHOO I
135 CONTC/0004885/2020 TRINATH BARAD ADV /1
VS VS 0
ANNU GARG I
136 CONTC/0004886/2020 SANYASI SWAIN ADV /1
Vs VS 0
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ANNU GARG Il

137 CONTC/0004887/2020 DAITARI BEHERA ADV /1
VS VS 0
SANTOSH KUMAR DAS I

138 CONTC/0004888/2020 SURESH CHANDRA DAKUA ADV /1
VS VS 0
ANNU GARG I

139 CRLA/0000559/2020 NIRAKAR BEHERA PRASANTA KUMAR NAYAK TITILAGARH /376 /2020
VS VS 0
STATE OF ODISHA I

140 CRLA/0000560/2020 PAWA @ ASHOK JENA DEBASISH SAMAL MANGALPUR /57 /2017
VS VS 0
STATE OF ODISHA Il

141 CRLA/0000561/2020 NAND KISHOR SRIVASTAV SOURA CHANDRA MOHAPATRA PAIKMAL /96 /2020
VS VS 0
STATE OF ODISHA I

142 CRLA/0000562/2020 ANANDA PATRA PARTHA SARATHI NAYAK KANKADAHAD /32 /2017
Vs VS 0
STATE OF ODISHA I

143 CRLMA/0000146/2020 PRAHALAD PAWARI DEVASHIS PANDA CHANDILI /199 /2020
VS VS 0
STATE OF ODISHA I

144 CRLMC/0001579/2020 SUBRAT BEHERA DURLLABHA RANJAN MISHRA HANDAPA /64 /2016
VS VS 0
STATE OF ODISHA I

145 CRLMC/0001580/2020 PREMKARI BAGH SIDHESWAR MALLIK KORAPUT VIGILANCE /53 /2018
VS VS 0
STATE OF ODISHA(VIG.) I

146 CRLMC/0001581/2020 PREMANANDA MOHANTY SAMARENDRA MOHANTY BARKOTE /295 /2018
VS VS 0
STATE OF ODISHA I

147 CRLMC/0001582/2020 MAHENDRA SAMAL SK.NAYAK-2 110
VS VS 0

STATE OF ODISHA
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148 CRLMC/0001583/2020 PRASAN KUMAR NAYAK A.PATTANAIK RANPUR /161 /2004
VS VS 0
STATE OF ORISSA I
149 CRLMC/0001584/2020 JAGDISH HARIJAN @ DEBIRI SANAT KUMAR MISHRA KODINGA /147 /2014
VS VS 0
STATE OF ODISHA I
150 CRLMC/0001585/2020 MANAS RANJAN DASH DEEPALI MOHAPATRA BADAGADA /341 /2018
VS VS 0
STATE OF ODISHA I
151 CRLMC/0001586/2020 PRASAD CHOUDHURY SUBHALAGNA DAS /10
VS VS 0
SASMITA SAHOO I
152 CRLMC/0001587/2020 ESHAK MALA BISOI SUCHIT KUMAR NAYAK /10
VS VS 0
STATE OF ODISHA I
153 CRLMP/0001388/2020 SATYABHAMA PARIDA BIJAY KUMAR MOHANTY /10
VS VS 0
THE COLLECTOR KENDRAPARA I
154 CRLMP/0001389/2020 JYOTIRMAYEE NAYAK ABHIJIT DAS BASUDEVPUR /251 /2020
VS VS 0
SUPERINTENDENT OF POLICE BHADARK Il
155 CRLMP/0001390/2020 SURESH CHANDRA PATI A.K.MOHANTY /10
VS VS 0
STATE OF ODISHA I
156 CRLMP/0001391/2020 TEJASMITA MOHAPATRA GOKULANANDA MOHAPATRA MAHILA P.S.(BBSR) /58 /2020
Vs VS 0
STATE OF ODISHA I
157 CRLMP/0001392/2020 LALIT MOHAN MANGARAJ JYOTIRMAY EE SAHOO /10
VS VS 0
SUPERINTENDENT OF POLICE I
158 CRLMP/0001393/2020 MARTHA LAKRA SURYAKANTA DWIBEDI /10
VS VS 0
STATE OF ODISHA I
159 CRLMP/0001394/2020 ANUSAYA JENA ARJUN CH. BEHERA /10
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VS VS 0
TRANSPORT COMMISSIONER CUM CHAIRMAN, TRANSPORT AUTHORITY I
160 CRLMP/0001395/2020 ASHOK KUMAR RATH SPDAS 110
VS VS 0
STATE OF ODISHA I
161 CRLMP/0001396/2020 ANJANA SWAIN RANJAN KUMAR ROUT 110
VS VS 0
STATE OF ODISHA I
162 CRLMP/0001397/2020 BASANTI RAO DEBASIS MISHRA /10
Vs VS 0
THE DIRECTOR GENERAL OF POLICE I
163 CRLMP/0001398/2020 BRAJABANDHU PARIDA U.C.MISHRA CAPITAL P.S. /268 /2020
VS VS 0
STATE OF ODISHA I
164 CRLMP/0001399/2020 GIRISMITA DAS PRASANTA KUMAR SAHOO 110
VS VS 0
STATE OF ODISHA I
165 CRLMP/0001400/2020 PREMANANDA JENA SANGRAM KESHARI ROUT /10
VS Vs 0
STATE OF ODISHA I
166 CRLMP/0001401/2020 PAKANJMAHAPATRA M.R.DHAL GOLANTHARA (BERHAMPUR) /278 /2020
Vs VS 0
DIRECTOR GENERAL OF PUBLIC I
167 CRLREV/0000428/2020  HARISH CHANDRA NANDA ARUN KUMAR MISHRA KALIAPANI /30 /2013
VS VS 0
STATE OF ODISHA I
168 CRLREV/0000429/2020  BENEJIRA BIBI @ BENAJR P.R.SINGH SPL.TASK FORCE /8 /2018
VS VS 0
STATE OF ODISHA I
169 FAO/0000690/2020 DIVISIONAL MANAGER, NEW INDIA ASSURAGGESXMMANTARAY /1
Vs VS 0
MANJARI MALLIK I
170 FAO/0000691/2020 BIRENDRA KUMAR BISWAL A.C MOHAPATRA /1

VS

VS
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MALATI BISWAL I
171 FAO/0000692/2020 M/S. NATIONAL INSURANCE CO. LTD. B.N.UDGATA /1
VS VS 0
NILAMANI SAHOO I
172 FAO/0000693/2020 M/S. NATIONAL INSURANCE CO. LTD. B.N.UDGATA /1
Vs VS 0
BANSIDHAR SAHOO I
173 FA0/0000694/2020 PURUSOTTAM SAHU P.C.PATTANAIK /1
VS VS 0
M/S. SR.C.PROJECTS PVT. LTD. I
174 I TA/0000042/2020 M/S B.P.DASH PRAINARAJMOHANTY /1
VS VS 0
INCOME TAX APPELLATE TRIBUNAL, CUTTACK BENCH I
175 MA/0000002/2020 PRAKASH CHANDRA BEHERA LALITENDU MISHRA /1
VS VS 0
STATE OF ODISHA I
176 MACA/0000722/2020 NEW INDIA ASSURANCE CO. LTD, T.PCELL, SUBRAT SATPATHY /1
Vs VS 0
BHAGABAT MURMU I
177 MACA/0000723/2020 NEW INDIA ASSURANCE COLTD, T.P.CELL SUBRAT SATPATHY /1
VS VS 0
LAXMAN KISKU I
178 MACA/0000724/2020 SANATANPALAI B.SINHA /1
VS VS 0
SK.SAZAD I
179 MACA/0000725/2020 THE DIVISIONAL MANAGER, ORIENTAL |NSUPRASZENT®. KUMAR MAHALI /1
Vs VS 0
PRASANTA NAYAK I
180 MACA/0000726/2020 THE DIVISIONAL MANAGER (LEGAL), M/S. ORBENIWTTASURANCE COMPANY LTD. /1
VS VS 0
MONALISA PARIDA @ PATRA I
181 MACA/0000727/2020 DIVISIONAL MANAGER,ORIENTAL INSURANGERIDMIFEANY LTD. /1

VS
ABDUL GAFAR KHAN

VS
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182 MACA/0000728/2020 BAJAJALLIAZ INSURANCE, G.PDUTTA /1
VS VS 0
SUMANTA SENAPATI I
183 MACA/0000729/2020 BAJAJALLIANZ INSURANCE G.PDUTTA /1
VS VS 0
SUMANTA SENAPATI I
184 MACA/0000730/2020 THE DIVISIONAL MANAGER M/S ORIENTAL | ISSYRANGERD(LTD /1
VS VS 0
PREMALATA JENA I
185 MACA/0000731/2020 THE DIVISIONAL MANAGER, M/S ORIENTAL ISSMRANEERCY.L TD /1
VS VS 0
JYOTIRMAYA PRASAD JENA I
186 RVWPET/0000320/2020  GST COUNCIL SUBASH CHANDRA MOHANTY /1
VS VS 0
SMITA SUBUDHI I
187 RVWPET/0000321/2020  PREMANANDA JAL RAJEET ROY /1
VS VS 0
STATE OF ODISHA I
188 RVWPET/0000322/2020  SATYA ALEKHA MAHIMA DHARMA KAUPINIBHERHMSHANDRANIIHANTY /1
VS VS 0
MAHIMA SWAMI,BIJE JORANDA,MARFAT SATYA MAHIMA DHARMA DHAMA PARICHALANA SAMITY
189 TRP(C)/0000187/2020 SUCHISMITA MALLICK SUSANTA KUMAR SAHU /1
VS VS 0
SAMBIT KUMAR I
190 WA/0000655/2020 SUREKHA BUILDERS AND DEVELOPERS PVT PREFULLA KUMAR RATH /1
Vs VS 0
ODISHA REAL ESTATE REGULATORY AUTHORITY I
191 WA/0000656/2020 SUREKHA BUILDERS AND DEVELOPERS PVT.ERBFULLA KUMAR RATH /1
VS VS 0
ODISHA REAL ESTATE REGULATORY AUTHORITY I
192 WA/0000657/2020 SUREKHA BUILDERS AND DEVELOPERS PVT PREFULLA KUMAR RATH /1
VS VS 0
ODISHA REAL ESTATE REGULATORY AUTHORITY I
193 WA/0000658/2020 SUREKHA BUILDERS AND DEVELOPERS PVT.PREFULLA KUMAR RATH /1
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VS VS 0
ODISHA REAL ESTATE REGULATORY AUTHORITY I
194 WA/0000659/2020 SUREKHA BUILDERS AND DEVELOPERS PVT PRBFULLA KUMAR RATH /1
VS VS 0
ODISHA REAL ESTATE REGULATORY AUTHORITY, I
195 WA/0000660/2020 SUREKHA BUILDERS AND DEVELOPERS PVT.PREFULLA KUMAR RATH /1
VS VS 0
ODISHA REAL ESTATE REGULATORY AUTHORITY I
196 WA/0000661/2020 SUREKHA BUILDERS AND DEVELOPERS PVT PREFULLA KUMAR RATH /1
VS VS 0
ODISHA REAL ESTATE REGULATORY AUTHORITY I
197 WA/0000662/2020 STATE OF ODISHA ADDL. GOVT ADVOCATE /1
VS VS 0
ALOK KUMAR RATH I
198 WP(C)/0030310/2020 KALANDI MOHAPATRA LALITENDU MISHRA /1
VS VS 0
STATE OF ODISHA Il
199 WP(C)/0030311/2020 PRAKASH CHANDRA BEHERA LALITENDU MISHRA /1
VS VS 0
STATE OF ODISHA I
200 WP(C)/0030312/2020 M/S.ORICLEAN PRIVATE LIMITED BIBHU PRASAD DAS /1
Vs VS 0
ASSISTANT COMMISSIONER OF INCOME TAX,CIRCLE TDS BBSR I
201 WP(C)/0030313/2020 BASANT KUMAR KAR BIPLAB MOHANTY /1
VS VS 0
STATE OF ODISHA I
202 WP(C)/0030314/2020 ALLU PRAKASH RAO SASWATI MOHAPATRA /1
VS VS 0
UNION OF INDIA I
203 WP(C)/0030315/2020 NANDA KISHORE PADHI SASWATI MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
204 WP(C)/0030316/2020 KISHORE CHANDRA DALAI PRANAB KUMAR SAMANTARAY /1
Vs VS 0
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STATE OF ODISHA I
205 WP(C)/0030317/2020 BASUDEB MISHRA LALITENDU MISHRA /1
VS VS 0
STATE OF ODISHA I
206 WP(C)/0030318/2020 SUVENDU KUMAR DASH ASOK MOHANTY /1
Vs VS 0
STATE OF ODISHA I
207 WP(C)/0030319/2020 DIPTI MAY EE SAHU PRADIPTA VARMA /1
VS VS 0
PRINCIPAL DIRECTOR OF AUDIT EAST COAST RAILWAY I
208 WP(C)/0030320/2020 SURESH SAHOO BIRAJA PRASANNA SATAPATHY /1
VS VS 0
STATE OF ODISHA I
209 WP(C)/0030321/2020 SANJAYA KUMAR KHILLAR BISWAJT JENA /1
VS VS 0
STATE OF ODISHA I
210 WP(C)/0030322/2020 PRASANNA KUMAR CHAKRA ADITYA KUMAR MOHAPATRA /1
Vs VS 0
STATE OF ODISHA I
211 WP(C)/0030323/2020 PRASANNA KUMAR SWAIN G.N.MISHRA /1
VS VS 0
TAHASILDAR, PHULBANI I
212 WP(C)/0030324/2020 V.SURESH G.N.MISHRA /1
VS VS 0
TAHASILDAR, BISSAM CUTTACK I
213 WP(C)/0030325/2020 MAHENDRA MOHAPATRA SANTOSH KUMAR DASH /1
Vs VS 0
SECRETARY CUM COMMISSIONER PANCHAYAT RAJDEPTT. I
214 WP(C)/0030326/2020 JYOTI RANJAN PRADHAN @ JATINDRA PRADBANNPAM DASH /1
VS VS 0
STATE OF ODISHA I
215 WP(C)/0030327/2020 RABI NARAYAN BEHERA SHARMISTHA SAMAL /1

VS
STATE OF ODISHA

VS
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216 WP(C)/0030328/2020 PRADEEP KUMAR BISWAL SHARMISTHA SAMAL /1
VS VS 0
STATE OF ODISHA I
217 WP(C)/0030329/2020 PRAMODA CHANDRA SAHOO SHARMISTHA SAMAL /1
VS VS 0
STATE OF ODISHA I
218 WP(C)/0030330/2020 DILLIPKUMAR SAMAL SHARMISTHA SAMAL /1
VS VS 0
STATE OF ODISHA I
219 WP(C)/0030331/2020 RUCHIRA KUMAR DHAR SHARMISTHA SAMAL /1
VS VS 0
STATE OF ODISHA I
220 WP(C)/0030332/2020 SAROJKUMAR SAHU SHARMISTHA SAMAL /1
VS VS 0
STATE OF ODISHA I
221 WP(C)/0030333/2020 SUBASH CHANDRA BISWAL SHARMISTHA SAMAL /1
VS VS 0
STATE OF ODISHA I
222 WP(C)/0030334/2020 GAYA CHAND SAMAL SHARMISTHA SAMAL /1
VS VS 0
STATE OF ODISHA Il
223 WP(C)/0030335/2020 GIRISH CHANDRA SAHU SHARMISTHA SAMAL /1
VS VS 0
STATE OF ODISHA I
224 WP(C)/0030336/2020 JMUT BAHAN ROUT SHARMISTHA SAMAL /1
Vs VS 0
STATE OF ODISHA I
225 WP(C)/0030337/2020 NAROTTAM SAHU SHARMISTHA SAMAL /1
VS VS 0
STATE OF ODISHA I
226 WP(C)/0030338/2020 TRILOCHAN SAHU SHARMISTHA SAMAL /1
VS VS 0
STTAE OF ODISHA I
227 WP(C)/0030339/2020 RABINDRA ROUT ASHOK KUMAR MOHAPATRA (1) /1
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VS VS 0
STATE OF ODISHA I
228 WP(C)/0030340/2020 GITANJALI SAHOO BIRAJA PRASANNA DAS /1
VS VS 0
STATE OF ODISHA I
229 WP(C)/0030341/2020 ANUPAMA MOHAPATRA KISHORE KUMAR MISHRA /1
VS VS 0
STATE OF ODISHA I
230 WP(C)/0030342/2020 SASIBHUSAN SAHOO NEELAKANTHA PANDA /1
Vs VS 0
THE STATE OF ODISHA I
231 WP(C)/0030343/2020 GIRIJA SHANKAR MOHAPATRA SAMEER KUMAR DAS /1
VS VS 0
STATE OF ODISHA I
232 WP(C)/0030344/2020 INSERRURP, A REGISTERED SOCIETY SATRUGHNA DASH(A) /1
VS VS 0
STATE OF ODISHA I
233 WP(C)/0030345/2020 CHANDRAKANTA MISHRA ASHOK PATTANAIK /1
VS Vs 0
STATE OF ODISHA I
234 WP(C)/0030346/2020 MANARAMA PATEL PABITRA KUMAR NAYAK /1
Vs VS 0
STATE OF ODISHA I
235 WP(C)/0030347/2020 MANARAMA PATEL PABITRA KUMAR NAYAK /1
VS VS 0
STATE OF ODISHA I
236 WP(C)/0030348/2020 RABI NARAYAN BEHERA SHARMISTHA SAMAL /1
VS VS 0
STATE OF ODISHA I
237 WP(C)/0030349/2020 PRADEEP KUMAR BISWAL SHARMISTHA SAMAL /1
Vs VS 0
STATE OF ODISHA I
238 WP(C)/0030350/2020 PRASANTA KUMAR BISWAL SHARMISTHA SAMAL /1

VS

VS
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STATE OF ODISHA

I

239 WP(C)/0030351/2020 SALMAN SAHAS LARKA SHARMISTHA SAMAL /1
VS VS 0
STATE OF ODISHA I
240 WP(C)/0030352/2020 NARAYAN PRADHAN SHARMISTHA SAMAL /1
Vs VS 0
STATE OF ODISHA I
241 WP(C)/0030353/2020 DILLIPKUMAR SAMAL SHARMISTHA SAMAL /1
VS VS 0
STATE OF ODISHA I
242 WP(C)/0030354/2020 TAPAN KUMAR BEHERA BIBHU PRASAD DAS /1
VS VS 0
STATE OF ODISHA I
243 WP(C)/0030355/2020 SUBASH CHANDRA BISWAL SHARMISTHA SAMAL /1
VS VS 0
STATE OF ODISHA I
244 WP(C)/0030356/2020 PRASANTA KUMAR SAHOO KSHIROD KUMAR ROUT /1
Vs VS 0
STATE OF ODISHA I
245 WP(C)/0030357/2020 GAYA CHAND SAMAL SHARMISTHA SAMAL /1
VS VS 0
STATE OF ODISHA I
246 WP(C)/0030358/2020 SAROJKUMAR SAHU SHARMISTHA SAMAL /1
VS VS 0
STATE OF ODISHA I
247 WP(C)/0030359/2020 RUCHIRA KUMAR DHAR SHARMISTHA SAMAL /1
Vs VS 0
STATE OF ODISHA I
248 WP(C)/0030360/2020 GIRISH CHANDRA SAHU SHARMISTHA SAMAL /1
VS VS 0
STATE OF ODISHA I
249 WP(C)/0030361/2020 AMIYA KUMAR PANIGRAHI KSHIROD K. ROUT /1

VS
STATE OF ODISHA

VS
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250 WP(C)/0030362/2020 TRILOCHAN SAHU SHARMISTHA SAMAL /1
VS VS 0
STATE OF ODISHA I
251 WP(C)/0030363/2020 PRAMODA CHANDRA SAHOO SHARMISTHA SAMAL /1
VS VS 0
STATE OF ODISHA I
252 WP(C)/0030364/2020 CHHABINDRA SETHI SATYABRATA MOHANTY /1
VS VS 0
STATE OF ODISHA I
253 WP(C)/0030365/2020 NAROTTAM SAHU SHARMISTHA SAMAL /1
VS VS 0
STATE OF ODISHA I
254 WP(C)/0030366/2020 JMUT BAHAN ROUT SHARMISTHA SAMAL /1
VS VS 0
STATE OF ODISHA I
255 WP(C)/0030367/2020 PRAHALLADA SAHU SIDHESWAR MALLIK /1
VS VS 0
STATE OF ODISHA I
256 WP(C)/0030368/2020 DEBARCHAN PATEL BHAKTA RANJAN BARIK /1
VS VS 0
STATE OF ORISSA Il
257 WP(C)/0030369/2020 GANESWAR BISWAL @ SIKHARBISWAL  BIKRAM KESHARI RAJ /1
VS VS 0
STATE OF ODISHA I
258 WP(C)/0030370/2020 PARASH NATH GUPTA SIDHESWAR MALLIK /1
Vs VS 0
STATE OF ODISHA I
259 WP(C)/0030371/2020 M/S. PANDA INFRAPROJECT (IND.) PVT.LTD. DEBENDRA KUMAR DWIBEDI /1
VS VS 0
STATE OF ODISHA I
260 WP(C)/0030372/2020 OM PRAKASH MISHRA SUVENDU KUMAR RAY /1
VS VS 0
DIRECTOR, OSAM BOARD I
261 WP(C)/0030373/2020 KISHANLAL AGRAWAL SUSHANTA KUMAR JOSHI /1
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VS VS 0
STATE OF ODISHA I
262 WP(C)/0030374/2020 M/S. SK.SINGH AND CONSTRUCTIONS SIDHESWAR MALLIK /1
VS VS 0
EMPLOY EES STATE INSURANCE CORPORATION I
263 WP(C)/0030375/2020 M/S. PANDA INFRAPROJECTS (INDIA) PVT.L TIDEBENDRA KUMAR DWIBEDI /1
VS VS 0
STATE OF ODISHA I
264 WP(C)/0030376/2020 HDFC BANK LTD. RAJEET ROY /1
Vs VS 0
STATE OF ODISHA I
265 WP(C)/0030377/2020 MANOJKUMAR PRADHAN K.N.DAS /1
VS VS 0
STATE OF ODISHA I
266 WP(C)/0030378/2020 SUBASH CHANDRA RAUTRAY DILLIPKUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
267 WP(C)/0030379/2020 RAJENDRA PALLAI ASHISKUMAR MISHRA /1
VS Vs 0
STATE OF ODISHA I
268 WP(C)/0030380/2020 PARTHA SARATHI PATTNAIK SADASIVA PATRA /1
Vs VS 0
ORISSA STATE ROAD TRANSPORT CORPORATION I
269 WP(C)/0030381/2020 DR. PUSAPA RANJAN MISHRA ASHISKUMAR MISHRA /1
VS VS 0
STATE OF ODISHA I
270 WP(C)/0030382/2020 BIPIN CHANDRA DAS SUPRIYA PATRA /1
VS VS 0
UNION OF INDIA I
271 WP(C)/0030383/2020 SUJATA DASH SUPRIYA PATRA /1
Vs VS 0
UNION OF INDIA I
272 WP(C)/0030384/2020 DR. KANHU CHARAN PATRO SAMEER KUMAR DAS /1

VS

VS
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STATE OF ODISHA I
273 WP(C)/0030385/2020 CHANDRAMANI NAIK RAMAKANT MOHANTY /1
VS VS 0
STATE OF ODISHA I
274 WP(C)/0030386/2020 PRAFULLA KUMAR BEHERA KAL| PRASANNA MISHRA /1
Vs VS 0
STATE OF ODISHA I
275 WP(C)/0030387/2020 KUNILATA ROUT ANUP KUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
276 WP(C)/0030388/2020 SATISH KUMAR BEHERA SONITA BISWAL /1
VS VS 0
UNION OF INDIA I
277 WP(C)/0030389/2020 GURU CHARAN NAYAK SAILABALA JENA /1
VS VS 0
STATE OF ODISHA I
278 WP(C)/0030390/2020 TIKESWAR BISWAL SAILABALA JENA /1
Vs VS 0
STATE OF ODISHA I
279 WP(C)/0030391/2020 DILLIPKUMAR DAS M.M.SWAIN /1
VS VS 0
STATE OF ODISHA I
280 WP(C)/0030392/2020 SUDARSAN DAS PRAFULLA KUMARKAR /1
VS VS 0
COLLECTOR-CUM-ARBITRATOR, JAJPUR I
281 WP(C)/0030393/2020 M/STATA STEEL BSL LTD. JAGABANDHU SAHOO /1
Vs VS 0
UNION OF INDIA I
282 WP(C)/0030394/2020 SASADHAR KHANDAI PRAFULLA KUMARKAR /1
VS VS 0
COLLECTOR-CUM-ARBITRATOR, JAJPUR I
283 WP(C)/0030395/2020 PANCHU PADMA WOMEN MUL TIPURPOSE CORBRERDY IMBISARNIETY LTD. /1

VS
STATE OF ODISHA

VS
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284 WP(C)/0030396/2020 BHAGIRATHI SAHOO PRABHU PRASANNA BEHERA /1
VS VS 0
STATE OF ODISHA I
285 WP(C)/0030397/2020 MUNSI MINZ PRASANTA KUMAR SATAPATHY /1
VS VS 0
STATE OF ODISHA I
286 WP(C)/0030398/2020 ANANDA CHANDRA PAGODA PRAFULLA KUMARKAR /1
VS VS 0
COLLECTOR CUM ARBITRATOR, JAJPUR I
287 WP(C)/0030399/2020 PRADIP KUMAR NAYAK MANOJKUMAR MOHANTY /1
VS VS 0
STATE OF ODISHA I
288 WP(C)/0030400/2020 KUNDAN SINGH PARTHA SARATHI NAYAK /1
VS VS 0
THE SUB COLLECTOR SUNDARGARH I
289 WP(C)/0030401/2020 SUBASH CHANDRA SETHI SUMANTA KUMAR NAYAK /1
VS VS 0
DIRECTOR, ODISHA STATE AGRICULTURAL MARKETING BOARD I
290 WP(C)/0030402/2020 M/SMANJU SERVICES B.STRIPATHY..1 /1
VS VS 0
MUNICIPAL COUNCIL GUNUPUR Il
291 WP(C)/0030403/2020 AMARENDRA KUMAR DWIBEDY SUMANTA KUMAR NAYAK /1
VS VS 0
STATE OF ODISHA I
292 WP(C)/0030404/2020 AKSHAYA KUMAR PARIDA B.STRIPATHY..1 /1
Vs VS 0
STATE OF ODISHA I
293 WP(C)/0030405/2020 SUJAN DEY SAROJKUMAR JEE /1
VS VS 0
STATE OF ODISHA I
294 WP(C)/0030406/2020 SANJAY KUMAR NAYAK K.K.SWAIN /1
VS VS 0
UNION OF INDIA I
295 WP(C)/0030407/2020 RUKMUNI MALLICK BUDHIRAM DAS /1
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VS VS 0
USHAMANI MALLICK@ KANHAR I
296 WP(C)/0030408/2020 KRISHNA BALLAY PANIGRAHI PRAKASH KUMAR SAMAL /1
VS VS 0
STATE OF ODISHA I
297 WP(C)/0030409/2020 JTEN KUMAR SAHU CHITTARANJAN PATTNAIK /1
VS VS 0
PRINCIPAL SECRETARY TO GOVT. DEPTT. OF WATER RESOURCES I
298 WP(C)/0030410/2020 RATAN PRATAP PANIGRAHI PRAKASH KUMAR SAMAL /1
Vs VS 0
STATE OF ODISHA I
299 WP(C)/0030411/2020 BIBHUTI RANJAN MOHAPATRA KUNJA SUNDAR DAS /1
VS VS 0
STATE OF ODISHA I
300 WP(C)/0030412/2020 ODISHA COOPERATIVE NON GAZETTED EXEGUAYVE QERVZEREBANDNASOCI ATION /1
VS VS 0
STATE OF ODISHA I
301 WP(C)/0030413/2020 ARJUN KUMAR NAIK SOUMENDRA PATTANAIK /1
VS Vs 0
STATE OF ODISHA I
302 WP(C)/0030414/2020 PRATIVA MANJARI NAYAK AMITAV DAS /1
Vs VS 0
KULAMANI SAHU I
303 WP(C)/0030415/2020 MAMATA DASH AK.MOHANTY..B /1
VS VS 0
STATE OF ODISHA I
304 WP(C)/0030416/2020 PRATIVA MANJARI NAYAK AMITAV DAS /1
VS VS 0
KULAMANI SAHU I
305 WP(C)/0030417/2020 SANTOSH KUMAR PANDA AK.MOHANTY.B /1
Vs VS 0
STATE OF ODISHA I
306 WP(C)/0030418/2020 ANWESH PRIYADARSHI SIDHARTH PRASAD DAS /1

VS

VS
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COMMISSIONER-CUM-SECRETARY,, HIGHER EDUCATION DEPTT. I
307 WP(C)/0030419/2020 MADHABA CHANDRA ROUL AK.MOHANTY..B /1
VS VS 0
STATE OF ODISHA I
308 WP(C)/0030420/2020 HAREKRUSHNA DASH PRAFULLA KUMAR MAHAPATRA /1
Vs VS 0
STATE OF ODISHA I
309 WP(C)/0030421/2020 AMBUJA CHARAN SAHOO AK.MOHANTY..B /1
VS VS 0
STATE OF ODISHA I
310 WP(C)/0030422/2020 PRASANT KUMAR SAHOO AK.MOHANTY..B /1
VS VS 0
STATE OF ODISHA I
311 WP(C)/0030423/2020 RAMESWARI BARIK AK.MOHANTY..B /1
VS VS 0
STATE OF ODISHA I
312 WP(C)/0030424/2020 SANTOSH KUMAR DIKSHIT PRAFULLA KUMAR MAHAPATRA /1
Vs VS 0
STATE OF ODISHA I
313 WP(C)/0030425/2020 LAXMIDHAR PRADHAN AK.MOHANTY..B /1
VS VS 0
STATE OF ODISHA I
314 WP(C)/0030426/2020 REKHA NAIK PRAFULLA KUMAR RATH /1
VS VS 0
STATE OF ODISHA I
315 WP(C)/0030427/2020 SANJAYA KUMAR PRADHAN AK.MOHANTY.B /1
Vs VS 0
STATE OF ODISHA I
316 WP(C)/0030428/2020 PRAMOD KUMAR PANDA AK.MOHANTY.B /1
VS VS 0
STATE OF ODISHA I
317 WP(C)/0030429/2020 TILOTTAMA BEHERA AK.MOHANTY..B /1

VS
STATE OF ODISHA

VS
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318 WP(C)/0030430/2020 CHIRANJIBI SETHY PRASHANTA KUMAR DAS /1
VS VS 0
THE SECRETARY SCHOOL AND MASS EDUCATION DEPT. I
319 WP(C)/0030431/2020 RABINDRANATH SAHOO AK.MOHANTY..B /1
VS VS 0
STATE OF ODISHA I
320 WP(C)/0030432/2020 SHASHANKA SEKHAR MISHRA JAGABANDHU SAHU /1
VS VS 0
STATE OF ODISHA I
321 WP(C)/0030433/2020 AJAYANANDA PANDA MANAS CHAND /1
VS VS 0
ODISHA STATE HOUSING BOARD I
322 WP(C)/0030434/2020 MINATI BALIYARSINGH SUCHIT KUMAR NAYAK /1
VS VS 0
STATE OF ODISHA I
323 WP(C)/0030435/2020 SITAL PRAVA DHAL MANAS CHAND /1
VS VS 0
ODISHA STATE HOUSING BOARD I
324 WP(C)/0030436/2020 SMRUTI REKHA NAYAK SUCHIT KUMAR NAYAK /1
VS VS 0
STATE OF ODISHA Il
325 WP(C)/0030437/2020 DILLIP KUMAR CHOUDHURY MANAS CHAND /1
VS VS 0
ODISHA STATE HOUSING BOARD I
326 WP(C)/0030438/2020 RASMITA JAYAPATI SUCHIT KUMAR NAYAK /1
Vs VS 0
STATE OF ODISHA I
327 WP(C)/0030439/2020 LOKANATH MISHRA PARTHA SARATHI NAYAK /1
VS VS 0
STATE OF ODISHA I
328 WP(C)/0030440/2020 ASHALATA SENAPATI SUCHIT KUMAR NAYAK /1
VS VS 0
STATE OF ODISHA I
329 WP(C)/0030441/2020 DHARMANANDA BARAL SAMEER KU. DAS /1
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VS VS 0
STATE OF ODISHA I
330 WP(C)/0030442/2020 SMRUTIREKHA PRADHAN SUCHIT KUMAR NAYAK /1
VS VS 0
STATE OF ODISHA I
331 WP(C)/0030443/2020 PRAMOD PARIDA HARIPADA MOHANTY /1
VS VS 0
STATE OF ODISHA I
332 WP(C)/0030444/2020 CUTTACK MAHANAGAR TAILIKA BAISYA SABIAYA KUMAR RAGADA /1
VS VS 0
STATE OF ODISHA I
333 WP(C)/0030445/2020 AJAYA PRADHAN SUCHIT KUMAR NAYAK /1
VS VS 0
STATE OF ODISHA I
334 WP(C)/0030446/2020 MITHULA DIGAL SUCHIT KUMAR NAYAK /1
VS VS 0
STATE OF ODISHA Il
335 WP(C)/0030447/2020 JNANENDRA NATH SAHOO AN.DAS /1
VS VS 0
SAINIK SCHOOLS SOCIETY, SENA BHAWAN I
336 WP(C)/0030448/2020 RASMITA DIGAL SUCHIT KUMAR NAYAK /1
Vs VS 0
STATE OF ODISHA I
337 WP(C)/0030449/2020 ODISHA GRAMYA BANK, PURI BRANCH ~ AUROVINDA MOHANTY /1
VS VS 0
ADDITIONAL COMMERCIAL TAX OFFICER CUM DEO PURI I
338 WP(C)/0030450/2020 PRADEEP NARENDRA JYOTIMANI PATNAIK /1
VS VS 0
RESERVE BANK OF INDIA I
339 WP(C)/0030451/2020 ODISHA GRAMYA BANK PURI BRANCH AUROVINDA MOHANTY /1
VS VS 0
THE CHIEF DISTRICT MEDICAL OFFICER,PURI I
340 WP(C)/0030452/2020 GOBINDA RAO UPENDRA KUMAR SAMAL /1
Vs VS 0
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MAHANADI COALFIELDSLTD. I
341 WP(C)/0030453/2020 BISWASWAR RAJA NIRANJAN PANDA /1
VS VS 0
STATE OF ODISHA I
342 WP(C)/0030454/2020 DR.MADHUSMITA DHUPAL BIGYAN KUMAR SHARMA /1
Vs VS 0
STATE OF ODISHA I
343 WP(C)/0030455/2020 BRUNDABAN SAHOO MANOJKUMAR PANDA /1
VS VS 0
STATE OF ODISHA I
344 WP(C)/0030456/2020 BASANT KUMAR THAMBA KOUSIK ANANDA GURU /1
VS VS 0
MAHANADI COAL FILED LIMITED (MCL) I
345 WP(C)/0030457/2020 RAHUL INSTITUTE OF ENGINEERING AND TEGAIMOR RGMAR MISHRA /1
VS VS 0
STATE OF ODISHA I
346 WP(C)/0030458/2020 SABITA BHOI RAMDAS ACHARY /1
Vs VS 0
COLLECTOR, BALANGIR I
347 WP(C)/0030459/2020 SUDAM SAHOO SUKANTA KUMAR MISHRA /1
VS VS 0
STATE OF ODISHA I
348 WP(C)/0030460/2020 MANJULATA BEHERA RACHARY /1
VS VS 0
STATE OF ODISHA I
349 WP(C)/0030461/2020 MAY UR TRANSPORT COOPERATION JAYDEEP PAL /1
Vs VS 0
STATE TRANSPORT AUTHORITY I
350 WP(C)/0030462/2020 SAMANTRAY S. MARKAT KESHARI PRAVASH CH.JENA /1
VS VS 0
STATE OF ODISHA I
351 WP(C)/0030463/2020 JALADHARA MOHAPATRA DEBADATTA MOHANTY /1

VS
STATE OF ODISHA

VS
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352 WP(C)/0030464/2020 KABITA JENAMANI SANJAY KUMAR SAMANTARAY /1
VS VS 0
STATE OF ODISHA I
353 WP(C)/0030465/2020 KALANDI KESHI PRAFULLA KU.KAR /1
VS VS 0
COLLECTOR CUM ARBITRATOR JAJPUR I
354 WP(C)/0030466/2020 SURESH AGARWAL SUBRAT MISHRA /1
VS VS 0
M/S ORES ENTERPRISES (P) LTD. I
355 WP(C)/0030467/2020 SK.GAYASUDDIN SANJAY KUMAR DAS /1
VS VS 0
STATE OF ODISHA I
356 WP(C)/0030468/2020 KRUPASINDHU SAMAL SIVA SANKAR CHAINI /1
VS VS 0
STATE OF ODISHA I
357 WP(C)/0030469/2020 BIJAYA KUMAR TRIPATHY SIVA SANKAR CHAINI /1
VS VS 0
STATE OF ODISHA I
358 WP(C)/0030470/2020 BANAMALI DASH BUDHADEV ROUTRAY /1
VS VS 0
STATE OF ODISHA Il
359 WP(C)/0030471/2020 MANOJKUMAR SAHU B.STRIPATHY 1 /1
VS VS 0
STATE OF ODISHA I
360 WP(C)/0030472/2020 SRIDHAR PAIK SOUBHAGYA KUMAR DASH /1
Vs VS 0
MINAKSHI PAIK I
361 WP(C)/0030473/2020 BISHNU CHARAN PARIDA PRAVAT RANJAN SUTAR /1
VS VS 0
STATE OF ODISHA I
362 WP(C)/0030474/2020 DILLIP KUMAR GOSWAMI B.STRIPATHY 1 /1
VS VS 0
STATE OF ODISHA I
363 WP(C)/0030475/2020 SAMIR KUMAR MOHAPATRA A.K.BEHERA /1
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VS VS 0
R.T.O MAYURBHANJ I
364 WP(C)/0030476/2020 ARUN SUNANI MOHENDRA KUMAR MOHAPATRO /1
VS VS 0
STATE OF ODISHA I
365 WP(C)/0030477/2020 TAPAN KUMAR SAHOO B.STRIPATHY 1 /1
VS VS 0
STATE OF ODISHA I
366 WP(C)/0030478/2020 ASHOK KUMAR PANIGRAHI PITAMBAR PANDA /1
Vs VS 0
PRINCIPAL SECRETARY TO GOVERNMENT DEPTT.OF SAND ME I
367 WP(C)/0030479/2020 ALOK RANJAN NAG B.STRIPATHY 1 /1
VS VS 0
STATE OF ODISHA I
368 WP(C)/0030480/2020 GANESWAR BHARIMAL PRAMODA KUMAR DASH /1
VS VS 0
STATE OF ODISHA I
369 WP(C)/0030481/2020 PRABIR KUMAR DEO PRAMODA KUMAR DASH /1
VS Vs 0
STATE OF ODISHA I
370 WP(C)/0030482/2020 BHARAT BHUSAN MALLA B.STRIPATHY 1 /1
Vs VS 0
STATE OF ODISHA I
371 WP(C)/0030483/2020 ALOK KUMAR MEHER PABITRA KUMAR NAYAK /1
VS VS 0
PREETI NAYAK I
372 WP(C)/0030484/2020 HIMANSU SEKHAR SAHU UMESH CHANDRA MAHAPATRA /1
VS VS 0
STATE OF ODISHA I
373 WP(C)/0030485/2020 ROHIT KUMAR DANDASENA B.STRIPATHY 1 /1
Vs VS 0
STATE OF ODISHA I
374 WP(C)/0030486/2020 MOHAMMED MAMTAZ ALLI UMESH CHANDRA MAHAPATRA /1

VS

VS
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STATE OF ODISHA I
375 WP(C)/0030487/2020 MALAYA RANJAN SAHOO B.STRIPATHY 1 /1
VS VS 0
STATE OF ODISHA I
376 WP(C)/0030488/2020 BIKRAM KESHARI DAS SOMANATH MISHRA /1
Vs VS 0
STATE OF ODISHA I
377 WP(C)/0030489/2020 JAGABANDHU DASH UMESH CHANDRA MAHAPATRA /1
VS VS 0
STATE OF ODISHA I
378 WP(C)/0030490/2020 ADITYA NARAYAN MISHRA B.STRIPATHY 1 /1
VS VS 0
STATE OF ODISHA I
379 WP(C)/0030491/2020 JAYANTA KUMAR JENA B.STRIPATHY 1 /1
VS VS 0
STATE OF ODISHA I
380 WP(C)/0030492/2020 RAJESH KUMAR BEHERA B.STRIPATHY 1 /1
Vs VS 0
STATE OF ODISHA I
381 WP(C)/0030493/2020 BIJAYA KUMAR SAHOO KALI PRASANNA MISHRA /1
VS VS 0
STATE OF ODISHA I
382 WP(C)/0030494/2020 SUMITRA SAW MILL PRATIK DASH /1
VS VS 0
THE PRINCIPAL CHIEF CONSERVATOR OF FOREST ARANYA BHAWAN CHANDRASEKHARPUR  //
383 WP(C)/0030495/2020 BISHNU CHARAN SAHOO B.STRIPATHY 1 /1
Vs VS 0
STATE OF ODISHA I
384 WP(C)/0030496/2020 SAGAR KUMAR SAMAL SIBA PRASAD SWAIN /1
VS VS 0
STATE OF ODISHA I
385 WP(C)/0030497/2020 RABI NARAYAN SAHOO SADASIVA PATRA /1

VS
STATE OF ODISHA

VS
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386 WP(C)/0030498/2020 RABI NARAYAN SAHOO SADASIVA PATRA /1
VS VS 0
STATE OF ODISHA I
387 WP(C)/0030499/2020 SWAGAT PRADHAN B.STRIPATHY 1 /1
VS VS 0
STATE OF ODISHA I
388 WP(C)/0030500/2020 RABI NARAYAN SAHOO SADASIVA PATRA /1
VS VS 0
STATE OF ODISHA I
389 WP(C)/0030501/2020 DURGA CHARAN MURUDI DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ODISHA I
390 WP(C)/0030502/2020 MANJUSHREE DEO RAMA CHANDRA RAY /1
VS VS 0
STATE OF ODISHA I
391 WP(C)/0030503/2020 LOKANATH DASH AMITAV DAS /1
VS VS 0
AUTHORISED OFFICER, WESCO UTILITY I
392 WP(C)/0030504/2020 NIRUPAMA SAHOO RAMA CHANDRA RAY /1
VS VS 0
STATE OF ODISHA Il
393 WP(C)/0030505/2020 MANJUSHREE SENAPATI PN.MOHANTY /1
VS VS 0
STATE OF ODISHA I
394 WP(C)/0030506/2020 BRAJAKISHORE DAS SANGRAM MISHRA /1
Vs VS 0
STATE OF ODISHA I
395 WP(C)/0030507/2020 GAGAN BIHARI SWAIN NALINI KUMAR JENA /1
VS VS 0
THE PRINCIPAL LAND ACQUISITION OFFICER RENGALI SOUTH CANAL SYSTEM DHENKANAL  //
396 WP(C)/0030508/2020 RAGHUNATH MALLIK GYANA RANJAN SETHI /1
VS VS 0
STATE OF ODISHA I
397 WP(C)/0030509/2020 SRI SRI GOPAL DEV BIJE DAYANANDA MOHAPATRA /1
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VS VS 0
COMMISSIONER OF ENDOWMENT I
398 WP(C)/0030510/2020 BHASKAR CHANDRA MUDULI RANJT MOHANTY /1
VS VS 0
STATE OF ODISHA I
399 WP(C)/0030511/2020 PREMANANDA BARIK BHAWANI PRASAD TRIPATHY /1
VS VS 0
STATE OF ODISHA I
400 WP(C)/0030512/2020 BASANTI NAYAK N.K.SAHU /1
Vs VS 0
COLLECTOR, BHADRAK I
401 WP(C)/0030513/2020 BANALATA PATI K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
402 WP(C)/0030514/2020 SOBHA CHANDRA NAIK MOHENDRA KUMAR MOHAPATRO /1
VS VS 0
STATE OF ODISHA I
403 WP(C)/0030515/2020 DURYODHAN BEHERA RANJT MOHANTY /1
VS Vs 0
STATE OF ODISHA I
404 WP(C)/0030516/2020 DEBARAJBEHERA@ TEJARAJBEHERA ARJUNA CH. BEHERA /1
Vs VS 0
STATE OF ODISHA I
405 WP(C)/0030517/2020 ANJALI PRAVA PAIKARAY UMESH CHANDRA MOHANTY /1
VS VS 0
THE CHAIRMAN COUNCIL OF HIGHER SECONDARY EDUCATION I
406 WP(C)/0030518/2020 UMAKANTA BEHERA@ ARUN BEHERA ARJUNA CH. BEHERA /1
VS VS 0
STATE OF ODISHA I
407 WP(C)/0030519/2020 SANJUKTA MOHAPATRA TRILOCHAN BARIK /1
Vs VS 0
STATE OF ODISHA I
408 WP(C)/0030520/2020 SATYABRATA BEHERA TRILOCHAN BARIK /1

VS

VS
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COMMISSIONER LAND RECORDS AND SETTLEMENT Il
409 WP(C)/0030521/2020 ABHIMANYU ROUT DURGA PRASAD PRADHAN /1
VS VS 0
COLLECTOR, JAGATSINGHPUR I
410 WP(C)/0030522/2020 SABIR AHAMAD SATYA NARAYAN MISHRA 4 /1
VS VS 0
STATE OF ODISHA I
411 WP(C)/0030523/2020 SURENDRA JENA BHAGABAN MOHANTY /1
VS VS 0
BHUBANESWAR MUNICIPAL COOPERATION I
412 WP(C)/0030524/2020 RADHA KRUSHNA PATRA G.K.NANDA /1
VS VS 0
UNION OF INDIA Il
413 WP(C)/0030525/2020 ARUN KUMAR BEHERA KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
414 WP(C)/0030526/2020 BIKRAM KESHARI DHAL G.K.NANDA /1
Vs VS 0
UNION OF INDIA I
415 WP(C)/0030527/2020 SADASHIB KABI BrajaMohan Sarang /1
VS VS 0
REGIONAL MANAGER RESERVE BANK OF INDIA I
416 WP(C)/0030528/2020 MAMATA SAHOO G.K.NANDA /1
VS VS 0
UNION OF INDIA I
417 WP(C)/0030529/2020 RANJAN SAMANTARAY BrajaMohan Sarangi /1
VS VS 0
REGIONAL MANAGER RESERVE BANK OF INDIA I
418 WP(C)/0030530/2020 SUSILA SAHOO G.K.NANDA /1
VS VS 0
UNION OF INDIA I
419 WP(C)/0030531/2020 ALOK PATRA BrajaMohan Sarang /1
VS VS 0

THE TAHASILDAR
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420 WP(C)/0030532/2020 ASHAMANI DEI B.SRAYAGURU /1
Vs VS 0
THE STATE OF ODISHA I
421 WP(C)/0030533/2020 MAMALINI PATRA BrajaMohan Sarang /1
VS VS 0
TAHASILDAR GHATAON I
422 WP(C)/0030534/2020 GOBINDA OJHA Braja Mohan Sarangi /1
Vs VS 0
REGIONAL MANAGER RESERVE BANK OF INDIA I
423 WP(C)/0030535/2020 UPENDRA KU. SENAPATI Braja Mohan Sarangi /1
VS VS 0
UNION OF INDIA I
424 WP(C)/0030536/2020 PRANATI BISWAL Braja Mohan Sarangi /1
Vs VS 0
DISTRICT EDUCATION OFFICER KENDUJHAR I
425 WP(C)/0030537/2020 PRADEEP TRIPATHY BrajaMohan Sarang /1
VS VS 0
UNION OF INDIA I
426 WP(C)/0030538/2020 PRADIPTA MAJHI Braja Mohan Sarang /1
VS VS 0
UNION OF INDIA I
427 WP(C)/0030539/2020 H.K.K.NATH Braja Mohan Sarangi /1
VS Vs 0
UNION OF INDIA I
428 WP(C)/0030540/2020 KHIROD KUMAR RANA Braja Mohan Sarangi /1
Vs VS 0
UNION OF INDIA I
429 WP(C)/0030541/2020 BRAJA KISHORE SWAIN Braja Mohan Sarang /1
VS VS 0
UNION OF INDIA I
430 WP(C)/0030542/2020 SRIMAYA RATH Braja Mohan Sarang /1
VS VS 0
UNION OF INDIA I
431 WP(C)/0030543/2020 MIRZA TAMIZUDDIN BAIG Braja Mohan Sarangi /1
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VS VS 0
UNION OF INDIA I
432 WP(C)/0030544/2020 ANJOYA KUMAR LENKA B.SRAYAGURU /1
VS VS 0
THE STATE OF ODISHA I
433 WP(C)/0030545/2020 NIRANJAN SINGH Braja Mohan Sarangi /1
VS VS 0
UNION OF INDIA I
434 WP(C)/0030546/2020 BHGAGABAT PRASAD MOHANTY Braja Mohan Sarangi /1
Vs VS 0
UNION OF INDIA I
435 WP(C)/0030547/2020 SANJAY KUMAR MALLA B.SRAYAGURU /1
VS VS 0
THE STATE OF ODISHA I
436 WP(C)/0030548/2020 PARSURAM SAHOO Braja Mohan Sarang /1
VS VS 0
UNION OF INDIA I
437 WP(C)/0030549/2020 SRIKANTA DASH Braja Mohan Sarangi /1
VS Vs 0
UNION OF INDIA I
438 WP(C)/0030550/2020 DEBARAJANI PARIDA B.SRAYAGURU /1
Vs VS 0
THE STATE OF ODISHA I
439 WP(C)/0030551/2020 PRAFULLA KUMAR DEERI K.SWAIN /1
VS VS 0
STATE OF ODISHA I
440 WP(C)/0030552/2020 KANHU CHARAN NAYAK K.SWAIN /1
VS VS 0
STATE OF ODISHA I
441 WP(C)/0030553/2020 CHINTAMANI PARIDA K.SWAIN /1
Vs VS 0
STATE OF ODISHA I
442 WP(C)/0030554/2020 SUDHAKAR MOHANTY K.K.SWAIN /1
VS VS 0
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STATE OF ODISHA I
443 WP(C)/0030555/2020 RATI KANTA SAMANTARAY K.SWAIN /1
VS VS 0
STATE OF ODISHA I
444 WP(C)/0030556/2020 PRATAP CHANDRA SAHOO KAUSHIK SWAIN /1
Vs VS 0
STATE OF ODISHA I
445 WP(C)/0030557/2020 SATYAMITRA PATTANAIK B.SRAYAGURU /1
VS VS 0
STATE OF ODISHA I
446 WP(C)/0030558/2020 SUMATI BEHERA KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
447 WP(C)/0030559/2020 DEBAJANI DAS KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
448 WP(C)/0030560/2020 RATNAKAR NAYAK B.SRAYAGURU /1
Vs VS 0
STATE OF ODISHA I
449 WP(C)/0030561/2020 PABITRA KUMAR MAHAPATRA K.SWAIN /1
VS VS 0
STATE OF ODISHA I
450 WP(C)/0030562/2020 SASMITA PANIGRAHI B.SRAYAGURU /1
VS VS 0
STATE OF ODISHA I
451 WP(C)/0030563/2020 MADHUSMITA NAYAK B.SRAYAGURU /1
Vs VS 0
STATE OF ODISHA I
452 WP(C)/0030564/2020 GEETA PRADHAN B.SRAYAGURU /1
VS VS 0
STATE OF ODISHA I
453 WP(C)/0030565/2020 ATALA BIHARI JENA ASMIYA RANJAN MAJHI /1

VS
STATE OF ODISHA

VS
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454 WPCRL/0000125/2020 NIRMAL KUMAR SAHOO U.C.DORA /10
VS VS 0
STATE OF ODISHA I
455 ABLAPL/0013864/2020  RAJA MAHANTO @ MOTHE PRANAB KUMAR SAMANTRAY PLANTSITE /159 /2018
VS VS 0
STATE OF ODISHA I
456 ABLAPL/0013865/2020  KILLIPKUMAR JENA BIDYADHAR MANASINGH PURI SADAR /336 /2020
VS VS 0
STATE OF ODISHA I
457 ABLAPL/0013866/2020  BIJAYA@BIJAYA KUMAR SETHI MANORANJAN ACHARYA ODAGAON /202 /2020
VS VS 0
STATE OF ODISHA I
458 ABLAPL/0013867/2020  BANGURU @ SUDARSHAN MUKHI ARUN KUMAR BUDHIA SIMULIA /143 /2020
VS VS 0
STATE OF ODISHA I
459 ABLAPL/0013868/2020  JAYANTI BEHERA @ ROUT B.B.MOHAPATRA THAKURGARH /202 /2020
VS VS 0
STATE OF ODISHA I
460 ABLAPL/0013869/2020  SANTILATA PRADHAN @ SHANTILATA PRADMANES DAS DHENKANAL SADAR /500 /2020
VS VS 0
STATE OF ODISHA Il
461 ABLAPL/0013870/2020  JAMBESWAR SWAIN P.R.CHHATOI KENDRAPARA /213 /2019
VS VS 0
STATE OF ODISHA I
462 ABLAPL/0013871/2020  MINAKETAN NAYAK RAJENDRA KUMAR PRADHAN NARASINGHPUR /279 /2020
Vs VS 0
STATE OF ODISHA I
463 ABLAPL/0013872/2020  HEMABATI JALLY RANJAN KUMAR PRADHAN BRAHMAGIRI /206 /2013
VS VS 0
STATE OF ODISHA I
464 ABLAPL/0013873/2020  PRAKASH CHANDRA PALAKA BIRAJA PRASANNA DAS PUTASINGH /78 /2020
VS VS 0
STATE OF ODISHA I
465 ABLAPL/0013874/2020  GOURAHARI BEHERA GAUTAM SIDDIQUE CUTTACK VIGILANCE /8 /2020
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VS VS 0
STATE OF ODISHA(VIG.) I

466 ABLAPL/0013875/2020  ANANTA NAIK P.R.SINGH GONDIA /237 /2020
VS VS 0
STATE OF ODISHA I

467 ABLAPL/0013876/2020  BIPIN NAIK P.R.SINGH MOTANGA /214 /2020
VS VS 0
STATE OF ODISHA I

468 ABLAPL/0013877/2020  BAPUN BARIK @ BAPUNA KUMARNAYK  DIBYA JYOTI| SAHOO TIHIDI /433 /2020
Vs VS 0
STATE OF ODISHA I

469 ABLAPL/0013878/2020  BIBHUTI BHUSAN PANDA RANJAN KUMAR PRADHAN SATYABADI /345 /2020
VS VS 0
STATE OF ODISHA I

470 ABLAPL/0013879/2020  SAROJKUMAR JENA ASHOK KUMAR SAHOO NIKIRAI /137 /2020
VS VS 0
STATE OF ODISHA I

471 ABLAPL/0013880/2020  DEBENDRANATH GIRI SIDHARTHA MISHRA MURUDA /151 /2020
VS Vs 0
STATE OF ODISHA I

472 ABLAPL/0013881/2020  DURYODHAN BISHI KHIROD K. ROUT KOMNA PS /25 /2016
Vs VS 0
STATE OF ODISHA I

473 ABLAPL/0013882/2020  PRAVASH CHANDRA BHOI SIDHARTHA MISHRA MURUDA /151 /2020
VS VS 0
STATE OF ODISHA I

474 ABLAPL/0013883/2020  DILLIPMALIK DIBYA JYOTI SAHOO TIHIDI /401 /2020
VS VS 0
STATE OF ODISHA I

475 ABLAPL/0013884/2020  SRIKANTA BEHERA DIBYA JYOTI SAHOO RAJKANIKA /260 /2020
Vs VS 0
STATE OF ODISHA I

476 ABLAPL/0013885/2020  PURUSOTTAM LENKA SABYASACHI MISHRA MANCHESWAR P.S. /343 /2020

VS

VS
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STATE OF ODISHA I
477 ABLAPL/0013886/2020  SILU NAYAK AMLAN SHAKTI PAUL CAPITAL P.S. /446 /2020
VS VS 0
STATE OF ODISHA I
478 ABLAPL/0013887/2020  PRABIN KUMAR JAYPURIA ARUN KUMAR MISHRA JHIRPANI P.S. /92 /2020
Vs VS 0
STATE OF ODISHA I
479 ABLAPL/0013888/2020  BAPI SAHOO @ PRADEEPKUMAR SAHOO ~ SABYASACHI MISHRA CHANDRASEKHARPUR /320 /2020
VS VS 0
STATE OF ODISHA I
480 ABLAPL/0013889/2020  SIDHESWAR SWAIN PRADEEP KUMAR PRADHAN TANGI /219 /2020
VS VS 0
STATE OF ODISHA I
481 ABLAPL/0013890/2020  PRATAPKUMAR NAIK SMRUTI RANJAN PATI TIKIRI /193 /2020
VS VS 0
STATE OF ODISHA I
482 ABLAPL/0013891/2020  SAROJROUT MD.G.MADANI BHADRAK RURAL /553 /2020
Vs VS 0
STATE OF ODISHA I
483 ABLAPL/0013892/2020  RAJIB SAHU MD.G.MADANI BONTH /56 /2020
VS VS 0
STATE OF ODISHA I
484 ABLAPL/0013893/2020  PRADEEP KARMAKAR MD.G.MADANI DHAMNAGAR /220 /2020
VS VS 0
STATE OF ODISHA I
485 ABLAPL/0013894/2020  PRAFULLA LAKRA SAROJKUMAR DASH /10
Vs VS 0
STATE OF ODISHA I
486 ABLAPL/0013895/2020  PRAMOD MAJHI DHIRENDRA KUMAR MOHAPATRA HEMGIR /267 /2020
VS VS 0
STATE OF ODISHA I
487 ABLAPL/0013896/2020  ANANTA KUMAR NAYAK DIPTI RANJAN BHOKTA NANDAPUR /73 /2020

VS
STATE OF ODISHA

VS
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488 ABLAPL/0013897/2020  LAKSHMI NAIK AASHOK KUMAR PRADHAN TARASINGI /199 /2020
VS VS 0
STATE OF ODISHA I
489 ABLAPL/0013898/2020  SURESH SAHU SUMANTA KUMAR NAYAK PARJANG /259 /2020
VS VS 0
STATE OF ODISHA I
490 ABLAPL/0013899/2020  ASHOK KUMAR TRIPATHY PARAMANANDA SARANGI BARIPADA TOWN /744 /2020
VS VS 0
STATE OF ODISHA I
491 ABLAPL/0013900/2020  ARABINDA SAHOO @ BIREN JAYDEEP PAL BADAGODA P.S. /309 /2020
VS VS 0
STATE OF ODISHA I
492 ABLAPL/0013901/2020  ASHOK KUMAR TRIPATHY PARAMANANDA SARANGI BARIPADA TOWN /741 /2020
VS VS 0
STATE OF ODISHA I
493 ABLAPL/0013902/2020  DEBABRATA JENA RAMDAS ACHARY GHASIPURA /184 /2020
VS VS 0
STATE OF ODISHA I
494 ABLAPL/0013903/2020  RASHMI RANJAN BARIK DIBYA JYOTI SAHOO DERABIS /106 /2019
VS VS 0
STATE OF ODISHA Il
495 ABLAPL/0013904/2020  DIBYA RANJAN JENA D.P.JENA DHENKANAL TOWN /435 /2020
VS VS 0
STATE OF ODISHA I
496 ABLAPL/0013905/2020  NAROTTAM CHOUDHURY A.PATTANAIK BEGUNIA P.S. /221 /2020
Vs VS 0
STATE OF ODISHA I
497 ABLAPL/0013906/2020  SIBA SETHY DIBYA JYOTI SAHOO MAHAKALPARA /139 /2020
VS VS 0
STATE OF ODISHA I
498 ABLAPL/0013907/2020  BADAL SAMANTARA @ SAMANTARAY @ GUSIK.BHANJADEO FATEGARH /184 /2020
VS VS 0
STATE OF ODISHA I
499 ABLAPL/0013908/2020  RANJT KUMAR MOHARANA AMLAN SHAKTI PAUL CHANDRASEKHARPUR /390 /2020
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SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
VS VS 0
STATE OF ODISHA I
500 ABLAPL/0013909/2020  CHANDRAKANTA BHOI JN.PANDA MUDANPUR RAMPUR /158 /2020
VS VS 0
STATE OF ODISHA I
501 ABLAPL/0013910/2020  ALOK KUMAR SWAIN BHAKTI PRASAD PATTANAIK AUL /234/2020
VS VS 0
STATE OF ODISHA I
502 ABLAPL/0013911/2020  AMIT SWAIN BHAKTI PRASAD PATTANAIK AUL /234 /2020
Vs VS 0
STATE OF ODISHA I
503 ABLAPL/0013912/2020  PRADEEP DAS PARTHA SARATHI NAYAK DHENKANAL SADAR /508 /2020
VS VS 0
STATE OF ODISHA I
504 ABLAPL/0013913/2020  BIBHUTI BHUSAN ACHARYA SAMBIT SAMAL 110
VS VS 0
STATE OF ODISHA I
505 ABLAPL/0013914/2020  AMAL SHETH DINESH RAY BHANJANAGAR /64 /2020
VS Vs 0
STATE OF ODISHA I
506 ABLAPL/0013915/2020  SOMANATH MAJHI JN.PANDA MUDANPUR RAMPUR /180 /2020
Vs VS 0
STATE OF ODISHA I
507 ABLAPL/0013916/2020  NARESH SAHU JN.PANDA MUDANPUR RAMPUR /177 /2020
VS VS 0
STATE OF ODISHA I
508 ABLAPL/0013917/2020  TULARAM BHOI JN.PANDA MUDANPUR RAMPUR /91 /2018
VS VS 0
STATE OF ODISHA I
509 ABLAPL/0013918/2020  A.SEKHAR @ AULA SEKHAR JYOTIRMAYA SAHOO CHATRAPUR /206 /2019
Vs VS 0
STATE OF ODISHA I
510 ABLAPL/0013919/2020  SUSHANTA PRADHAN @ SUSANTA JYOTIRMAYA SAHOO BOLAGARH P.S. /186 /2020

VS

VS
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SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
STATE OF ODISHA I
511 ABLAPL/0013920/2020  SUSIL KANT RAUT @ SUSHIL KANTA ROUT JYOTIRMAYA SAHOO NIRAKARPUR /51 /2019
VS VS 0
STATE OF ODISHA I
512 ABLAPL/0013921/2020  JITENDRA JENA BISWARANJAN DALAI NAUGAON /151 /2020
Vs VS 0
STATE OF ODISHA I
513 ABLAPL/0013922/2020  BABU SWAIN JYOTIRMAYA SAHOO KODALA /341 /2020
VS VS 0
STATE OF ODISHA I
514 ABLAPL/0013923/2020  GOPI NAIK PARTHA SARATHI NAYAK KANIHA /203 /2020
VS VS 0
STATE OF ODISHA I
515 ABLAPL/0013924/2020  SUNITA BARIK SIDHARTH PR. DAS BHAWANIPATNA TOWN /229 /2020
VS VS 0
STATE OF ODISHA I
516 ABLAPL/0013925/2020  ARJUN JENA MANAS CHAND BAGHAMARI /88 /2020
Vs VS 0
STATE OF ODISHA I
517 ABLAPL/0013926/2020  HADI DASH H.N.MOHAPATRA KONARK /143 /2020
VS VS 0
STATE OF ODISHA I
518 ABLAPL/0013927/2020  BRAJABANDHU JENA DEBASISMISHRA KOREI /257 /2020
VS VS 0
STATE OF ODISHA I
519 ABLAPL/0013928/2020  SARAT KUMR DAS @ SARAT DAS SATYA NARAYAN MISHRA -4 BASUDEVPUR /275 /2020
Vs VS 0
STATE OF ODISHA I
520 ABLAPL/0013929/2020  SUJT KUMAR MAJHI SRIKANT KU. NATH /10
VS VS 0
STATE OF ODISHA I
521 ABLAPL/0013930/2020  SANTOSH KUMAR DANDASENA DEBASIS MISHRA KOIDA /38 /2020

VS
STATE OF ODISHA

VS
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SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
522 ABLAPL/0013931/2020  JOSEPH MAJHI @ RAITA SK.NAYAK R.UDAYAGIRI /78 /2020
VS VS 0
STATE OF ODISHA I
523 ABLAPL/0013932/2020  RAJKISHOR SUNA JABABANDHU SAHU PATNAGARH /215 /2020
VS VS 0
STATE OF ODISHA I
524 ABLAPL/0013933/2020  BUDHADEV MAHANTA KASHINATH PATTNAIK CHAULIAGANJA /303 /2020
VS VS 0
STATE OF ORISSA I
525 ABLAPL/0013934/2020  SUDHIR SWAIN B.K.NAYAK DELANGA /178 /2020
VS VS 0
STATE OF ODISHA I
526 ABLAPL/0013935/2020  SUSANTA BEHERA @ TIKIPUA BISHNU PRASAD PRADHAN BALIAPANDA /114 /2020
VS VS 0
STATE OF ODISHA I
527 ABLAPL/0013936/2020  BIRENDRA MUNDA MITHUN DAS GHATAGAON /138 /2020
VS VS 0
STATE OF ODISHA I
528 ABLAPL/0013937/2020  KAILASH CHANDRA BALIARSINGH PRASANTA KUMAR SAHOO BEGUNIA P.S. /211 /2020
VS VS 0
STATE OF ODISHA Il
529 ABLAPL/0013938/2020  SARAT SAHOO SK.NAYAK-2 TIHIDI /447 /2020
VS VS 0
STATE OF ODISHA I
530 ABLAPL/0013939/2020  PRATAP CHADRA SAHOO ASMIYA RANJAN MAJHI LALBAG /277 /2020
Vs VS 0
STATE OF ODISHA I
531 ABLAPL/0013940/2020  SANJAYA TRIPATHY @ SANJAY TRIPATHY RAJENDRA KUMAR DASH BHADRAK RURAL /672 /2019
VS VS 0
STATE OF ODISHA I
532 ABLAPL/0013941/2020  LACHHMAN SUNA JABANDHU SAHU PATNAGARH /215 /2020
VS VS 0
STATE OF ODISHA I
533 ABLAPL/0013942/2020  JASODA NAYAK SATYA NARAYAN MISHRA - 4 BHADRAK TOWN /344 /2020
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VS VS 0
STATE OF ODISHA I
534 ABLAPL/0013943/2020  KUNA DAS PRAVASH CH. JENA BHOGRAI /227 /2020
VS VS 0
STATE OF ODISHA I
535 ABLAPL/0013944/2020  BAPI @ BISWARANJAN SAHOO B.S. DASPARIDA KANPUR /133 /2020
VS VS 0
STATE OF ODISHA I
536 ABLAPL/0013945/2020  DIPAK GIRI @ DIPAK KUMARGIRI PRAVASH CH JENA BHOGRAI /210 /2020
Vs VS 0
STATE OF ODISHA I
537 ABLAPL/0013946/2020  MANASRANJAN PATTNAIK SAPAN KUMAR PAL SEA BEACH /184 /2020
VS VS 0
STATE OF ODISHA I
538 ABLAPL/0013947/2020  SHRILATA MOHAKUD SATYA NARAYAN MISHRA - 4 BASUDEVPUR /327 /2019
VS VS 0
STATE OF ODISHA I
539 ABLAPL/0013948/2020  BANAMBAR PARIDA B.K.NAYAK PIPLI /326 /2020
VS Vs 0
STATE OF ODISHA I
540 ABLAPL/0013949/2020  BIJAYA @ JAI NAYAK L.N.RAYATSINGH BRAHMAGIRI /178 /2020
Vs VS 0
STATE OF ODISHA I
541 ABLAPL/0013950/2020  MOHAN MAJHI APATTANAIK BOLAGARH P.S. /180 /2020
VS VS 0
STATE OF ODISHA I
542 ABLAPL/0013951/2020  BASANTA ROUT @ BASANTA KUMAR ROUTHDEBASIS TRIPATHY AUL /168 /2020
VS VS 0
STATE OF ODISHA I
543 ABLAPL/0013952/2020  BASANTA KUMAR PARIDA B.K.NAYAK PIPLI /345 /2020
Vs VS 0
STATE OF ODISHA I
544 ABLAPL/0013953/2020  ANANTA MOHAPATRA SURYAKANTA DWIBEDI BALASORE SADAR /324 /2020

VS

VS
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STATE OF ODISHA I

545 ABLAPL/0013954/2020  JANMEJAYA SAMANTARA B.K.NAYAK PIPLI /344 /2020
VS VS 0
STATE OF ODISHA I

546 ABLAPL/0013955/2020  ANIL EKKA NARESH CH. JENA K.BALANG /61 /2020
Vs VS 0
STATE OF ODISHA I

547 ABLAPL/0013956/2020  SURESH CHANDRA NAIK TUKUNA KUMAR MISHRA JHARIGAM /159 /2020
VS VS 0
STATE OF ODISHA I

548 ABLAPL/0013957/2020  CHANDRAPARVA MISHRA PRASANTA KUMAR SAHOO CDA-11 /64 /2020
VS VS 0
STATE OF ODISHA I

549 ABLAPL/0013958/2020  BASANTA KISAN AMULYA RATNA PANDA GURUNDIA /40 /2020
VS VS 0
STATE OF ODISHA I

550 ABLAPL/0013959/2020  JTENDRA SAHU @ RINKU AMULYA RATNA PANDA SAHADEV KHUNTA /293 /2020
Vs VS 0
STATE OF ODISHA I

551 ABLAPL/0013960/2020  SANTOSH KUMAR SAHOO @ SANTU BISWAJT PASAYAT JATNI P.S. /348 /2020
VS VS 0
STATE OF ODISHA I

552 ABLAPL/0013961/2020  ABINASH BEHERA SANJAY KUMAR PRADHAN ASKA /500 /2020
VS VS 0
STATE OF ODISHA I

553 ABLAPL/0013962/2020  LILY DAS @ CHHABIRANI DAS PRAVASH CH JENA BHOGRAI /227 /2020
Vs VS 0
STATE OF ODISHA I

554 ABLAPL/0013963/2020  ANGU MALIK @ BICHITRA MALIK TUKUNA KUMAR MISHRA RAJKANIKA /115 /2020
VS VS 0
STATE OF ODISHA I

555 ABLAPL/0013964/2020  BASANTI GIRI @ FENTI GIRI PRAVASH CH JENA BHOGRAI /210 /2020

VS
STATE OF ODISHA

VS
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556 ABLAPL/0013965/2020  JITESH MAJHI SURYAKANTA DASH MAHILA (BERHAMPUR) /84 /2020
Vs VS 0
STATE OF ODISHA I

557 ABLAPL/0013966/2020  MAMATA MAHAPATRA SMRUTI RANJAN MOHAPATRA BAIDESWAR /70 /2020
VS VS 0
STATE OF ODISHA I

558 ABLAPL/0013967/2020  KABI SAHOO ARUN KUMAR DAS- 1 BANIGOCHA /26 /2020
VS VS 0
STATE OF ODISHA I

559 ABLAPL/0013968/2020  SESHADEV NAYAK PRAVAS KUMAR MOHANTY 110
VS VS 0
STATE OF ODISHA I

560 ABLAPL/0013969/2020  BIJAY NAYAK @ PRADEEP NAYAK @ PRADEERIRUNIATRINGAM KIOHAPATRA BAIDESWAR /69 /2020
Vs VS 0
STATE OF ODISHA I

561 ABLAPL/0013970/2020  SOM PATTNAIK AMLAN SHAKTI PAUL KHURDA P.S. /384 /2020
VS VS 0
STATE OF ODISHA I

562 ABLAPL/0013971/2020  DHIRENDRA KUMAR SETHI DEVASHIS PANDA POLASARA PS/115 /2016
VS VS 0
STATE OF ODISHA (O.P.I.D) I

563 ABLAPL/0013972/2020  SK. TAJUR @ SK. TAJUL SK.NAYAK -2 TIHIDI /398 /2020
VS Vs 0
STATE OF ODISHA I

564 ABLAPL/0013973/2020  DIPU @ SANJAY KUMAR PRADHAN HEMANTA KUMAR TRIPATHY BADAMBADI /179 /2020
Vs VS 0
STATE OF ODISHA I

565 ABLAPL/0013974/2020  YUDHISTHIR BEHERA AMIYA KUMAR CHHATOI SATYABADI /372 /2020
VS VS 0
STATE OF ODISHA I

566 ABLAPL/0013975/2020  ARJUNA BEHERA AMIYA KUMAR CHHATOI SATYABADI /372 /2020
VS VS 0
STATE OF ODISHA I

567 ABLAPL/0013976/2020  PADMABATI MANDAL SATYA NARAYAN MISHRA - 4 BASUDEVPUR /290 /2020
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VS VS 0
STATE OF ODISHA I
568 ABLAPL/0013977/2020  SURA @ SURAT SAHU @ SARAT KUMR SAHOPRAKASH K. MISHRA KANTAMAL /142 /2013
VS VS 0
STATE OF ODISHA I
569 ABLAPL/0013978/2020  ASHOK KUMAR SWAIN PRABHAT KUMAR PRAHARAJ TANGI /220 /2020
VS VS 0
STATE OF ODISHA I
570 ABLAPL/0013979/2020  MADHUSMITA NAYAK @ PARASETH AK.SAHOO TUMUDIBANDHA /17 /2020
VS VS 0
STATE OF ODISHA I
571 WPC(OAC)/0001715/2017 SATYANARAYAN SAHOO M/S.SUMANTA KUMAR NAYAK /1
VS VS 0
STATE OF ODISHA I
572 WPC(OAC)/0003356/2017 NARENDRA KUMAR SAHU M/S.SASWATI MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
573 WPC(OAC)/0003357/2017 BALAK RAM MAJI M/S.SASWATI MOHAPATRA /1
VS Vs 0
STATE OF ODISHA I
574 WPC(OAC)/0003365/2017 MAHENDRA PARAMANIK M/S.DR. JK.LENKA /1
VS VS 0

STATE OF ODISHA
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ORISSA HIGH COURT

MISC CASESFILED on :09/11/2020

SL. IANO NAME OF PETNR /APPEL COUNSEL FOR PETNR./APPEL

NO. MAIN CASE NO NAME OF O.P./APPEL COUNSEL FOR O.P. PETNR/APPEL

1 18/2020 PRAHALAD PAWARI-MP DEVASHIS PANDA
CRLMA/146/2020

2 63/2020 M/S B.P.DASH-MP PRAJNARAJMOHANTY
ITA/42/2020

3 73/2020 LAXMAN JAIPARIA-MP M/STUSHAR KANTA SAHOO
JCRLA/38/2012

4 93/2020 SARASWATI MOHANTA-MP M/S. B.H.MOHANTY
SA/243/2001

5 96/2020 DHANESWAR GOUD-MP TUSAR KUMAR MISHRA
RFA/246/2006

6 116/2020 PRAMOD KUMAR RAY-MP BHAKTAHARI MOHANTY
CMAPL/247/2020

7 184/2020 SUCHISMITA MALLICK-MP SUSANTA KUMAR SAHU
TRP(C)/187/2020

8 186/2020 NARENDRA KUMAR SAHU-MP M/S.SASWATI MOHAPATRA
WPC(OAC)/3356/2017

9 187/2020 BALAK RAM MAJI-MP M/S.SASWATI MOHAPATRA
WPC(OAC)/3357/2017

10 204/2020 SANGRAM KESHARI NAYAK-MP SAHASRA JYOTI NANDA
CRLMP/1031/2020

11 432/2020 SUDHAKAR MALLIK-MP DULLIP KUMAR PRADHAN
RSA/145/2020

12 433/2020 BHIKARI NAYAK-MP SOUMYA MISHRA
RSA/66/2009

13 434/2020 BHIKARI NAYAK-MP M/S.S.P.MISRA
RSA/66/2009

14 435/2020 BHIKARI NAYAK-MP M/S.S.P.MISRA
RSA/66/2009

15 436/2020 SOVALATA BEHERA-MP M/SRAMAKANT MOHANTY
RSA/263/2013

16 513/2020 PREMANANDA JAL-MP RAJEET ROY
RVWPET/321/2020

17 514/2020 JYOTI PRAKASH-MP M/SR.P.DALAI
RVWPET/116/2019

18 590/2020 ANANDA KUMAR BHOI @ ANANDA BHOI-MP ANUPAM DASH
CMP/606/2020

19 591/2020 ANANDA KUMAR BHOI @ ANANDA BHOI-MP ANUPAM DASH
CMP/606/2020

20 592/2020 RAMESH KUMAR AGARWAL @ RAMESH AGARWAL-MP MITHUN DAS
CMP/608/2020

21 593/2020 RAJANI BHATTA-MP H.N.MOHAPATRA
CMP/1021/2019

22 1069/2020 PREMKARI BAGH-MP SIDHESWAR MALLIK
CRLMC/1580/2020

23 1070/2020 PREMANANDA MOHANTY-MP SAMARENDRA MOHANTY
CRLMC/1581/2020

24 1071/2020 MAHENDRA SAMAL-MP SK.NAYAK
CRLMC/1582/2020

25 1072/2020 JAGDISH HARIJAN @ DEBIRI-MP SANAT KUMAR MISHRA
CRLMC/1584/2020

26 1073/2020 MANAS RANJAN DASH-MP DEEPALI MOHAPATRA
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27

28

29

30

31

32

33

35

36

37

38

39

41

42

45

47

49

50

51

52

53

55

56

57

CRLMC/1585/2020

1074/2020

CRLMC/1586/2020

1075/2020

CRLMC/1570/2020

1083/2020
CRLA/369/2014
1084/2020
CRLA/560/2020
1085/2020
CRLA/560/2020
1086/2020
CRLA/212/2018
1087/2020
CRLA/247/2019
1088/2020
CRLA/396/2018
1089/2020
CRLA/14/2009
1090/2020
CRLA/14/2009
1091/2020
CRLA/589/2018
1092/2020
CRLA/459/2014
1093/2020
CRLA/562/2020
1094/2020
BLAPL/6438/2020
1094/2020
CRLA/562/2020
1095/2020
BLAPL/5196/2020
1096/2020
BLAPL/8065/2020
1098/2020
BLAPL/9174/2019
1099/2020
BLAPL/8530/2019
1100/2020
BLAPL/2388/2020
1101/2020
BLAPL/5610/2020
1242/2020
MACA/722/2020
1243/2020
MACA/723/2020
1244/2020
MACA/724/2020
1245/2020
MACA/725/2020
1246/2020
MACA/726/2020
1247/2020
MACA/727/2020
1248/2020
MACA/728/2020
1249/2020
MACA/728/2020
1250/2020
MACA/729/2020
1252/2020
MACA/706/2020

PRASAD CHOUDHURY-MP

GANTYADA SATISH-MP

ISAK BAG-MP

PAWA @ ASHOK JENA-MP

PAWA @ ASHOK JENA-MP

JAYAPRAKASH PATI-MP

SATRUGHANA SAHU@SAHOO-MP

RABINDRA BIRO-MP

JANANDA RAO-MP

JANANDA RAO-MP

BHAGABAT NAIK-MP

SOMANATH DAS@PAPU DA-MP

ANANDA PATRA-MP

MANOJKUMAR BHUYAN-MP

ANANDA PATRA-MP

DHADU @ SUSANT BISWAL-MP

KIRATI KHETI-MP

MADAN NAIK-MP

DILIP SETHY-MP

RAJESH NAYAK @ RAJESH KUMAR NAYAK-MP

KAMADEB JAL @ BANDKU JAL-MP

NEW INDIA ASSURANCE CO. LTD, T.PCELL -MP

NEW INDIA ASSURANCE CO.LTD, T.P.CELL-MP

SANATANPALAI-MP

SUBHALAGNA DAS

P.V.BALAKRISHNA

M/SMOHENDRA KU.MOHAPATRO

DEBASISH SAMAL

DEBASISH SAMAL

M/S.DEVASHIS PANDA

RAJESH KUMAR MAHAPATRA

MANOJKUMAR PANDA

D.P.DAS

M/S.S.N.ADHIKARI

ANJAN KUMAR BISWAL

M/S.BIJAYA KUMAR RAGADA

PARTHA SARATHI NAYAK

ADITYA KUMAR MOHAPATRA

PARTHA SARATHI NAYAK

DILIPKUMAR MOHARANA

KALIPRASANNA MISHRA

M/S DIPTI RANJAN BHOKTA

DEVASHIS PANDA

B.B.ROUTRAY

TUKUNA MISHRA

SUBRAT SATPATHY

SUBRAT SATPATHY

B.SINHA

THE DIVISIONAL MANAGER, ORIENTAL INSURANCE CO.RRASANTA KUMAR MAHALI

THE DIVISIONAL MANAGER,(LEGAL), M/S. ORIENTAL INSJRBNTEACOMPANY LTD.-MP

DIVISIONAL MANAGER,ORIENTAL INSURANCE COMPANY.R.DDFIVR

BAJAJALLIAZ INSURANCE,-MP
BAJAJALLIAZ INSURANCE,-MP
BAJAJALLIANZ INSURANCE-MP

ORIENTAL INSURANCE CO. LTD.-MP
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58

59

60

61

62

63

65

66

67

68

69

70

71

72

73

74

75

76

7

78

79

80

81

82

83

85

86

87

88

89

1457/2020
WA/655/2020
1458/2020
WA/656/2020
1450/2020
WA/657/2020
1460/2020
WA/658/2020
1461/2020
WA/659/2020
1462/2020
WA/660/2020
1463/2020
WA/661/2020
1464/2020
WA/662/2020
1465/2020
WA/662/2020
1466/2020
WA/662/2020
1467/2020
WA/650/2020
1468/2020
WA/150/2020
1469/2020
WA/151/2020
1470/2020
WA/263/2019
1471/2020
WA/519/2020
1472/2020
WA/682/2019
13178/2020
WP(C)/30310/2020
13179/2020
WP(C)/30311/2020
13180/2020
WP(C)/30312/2020
13181/2020
WP(C)/30315/2020
13182/2020
WP(C)/30316/2020
13183/2020
WP(C)/30317/2020
13184/2020
WP(C)/30318/2020
13185/2020
WP(C)/30320/2020
13186/2020
WP(C)/30322/2020
13187/2020
WP(C)/30324/2020
13188/2020
WP(C)/30339/2020
13189/2020
WP(C)/30341/2020
13190/2020
WP(C)/30343/2020
13191/2020
WP(C)/30344/2020
13192/2020
WP(C)/30345/2020
13193/2020

SUREKHA BUILDERS AND DEVELOPERS PVT.LTD-MP

SUREKHA BUILDERS AND DEVELOPERS PVT.LTD.-MP

SUREKHA BUILDERS AND DEVELOPERS PVT LTD.-MP

SUREKHA BUILDERS AND DEVELOPERS PVT.LTD.-MP

SUREKHA BUILDERS AND DEVELOPERS PVT LTD.-MP

SUREKHA BUILDERS AND DEVELOPERS PVT.LTD.-MP

SUREKHA BUILDERS AND DEVELOPERS PVT.LTD.-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP

STATE OF ORISSA-MP

PRAFULLA KUMAR RATH

PRAFULLA KUMAR RATH

PRAFULLA KUMAR RATH

PRAFULLA KUMAR RATH

PRAFULLA KUMAR RATH

PRAFULLA KUMAR RATH

PRAFULLA KUMAR RATH

ADDL. GOVT ADVOCATE

ADDL. GOVT ADVOCATE

ADDL. GOVT ADVOCATE

SR.STANDING COUNSEL(SAND ME)

ODISHA STATE AGRICULTURAL MARKETING BOARD-MB.S.TRIPATHY 1

ODISHA STATE AGRICULTURAL MARKETING BOARD-MB.S.TRIPATHY (1)

SISIR NATH-MP

ARTHA CHHATRIA-MP

PRATAP CHANDRA SINGHSAMANTA-MP
KALANDI MOHAPATRA-MP

PRAKASH CHANDRA BEHERA-MP
M/S.ORICLEAN PRIVATE LIMITED-MP
NANDA KISHORE PADHI-MP

KISHORE CHANDRA DALAI-MP
BASUDEB MISHRA-MP

SUVENDU KUMAR DASH-MP

SURESH SAHOO-MP

PRASANNA KUMAR CHAKRA-MP
V.SURESH-MP

RABINDRA ROUT-MP

ANUPAMA MOHAPATRA-MP

GIRIJA SHANKAR MOHAPATRA-MP
INSERRURP, A REGISTERED SOCIETY-MP
CHANDRAKANTA MISHRA-MP

MANARAMA PATEL-MP
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KISHORE KUMAR JENA

KHIROD K.ROUT

SAMIR KUMAR MISHRA

LALITENDU MISHRA

LALITENDU MISHRA

BIBHU PRASAD DAS

SASWATI MOHAPATRA

PRANAB KUMAR SAMANTARAY

LALITENDU MISHRA

ASOK MOHANTY

BIRAJA PRASANNA SATAPATHY

ADITYA KUMAR MOHAPATRA

G.N.MISHRA

ASHOK KUMAR MOHAPATRA (1)

KISHORE KUMAR MISHRA

SAMEER KUMAR DAS

SATRUGHNA DASH(A)

ASHOK PATTANAIK

PABITRA KUMAR NAYAK



90

91

92

93

95

96

97

98

99

100

101

102

103

104

105

106

107

108

109

110

111

112

113

114

115

116

117

118

119

120

WP(C)/30346/2020
13194/2020
WP(C)/11008/2018
13195/2020
WP(C)/30347/2020
13196/2020
WP(C)/25359/2020
13197/2020
WP(C)/1846/2020
13198/2020
WP(C)/24782/2020
13199/2020
WP(C)/30356/2020
13200/2020
WP(C)/5466/2019
13202/2020
WP(C)/30361/2020
13203/2020
WP(C)/30364/2020
13204/2020
WP(C)/30367/2020
13205/2020
WP(C)/30369/2020
13206/2020
WP(C)/30370/2020
13207/2020
WP(C)/30371/2020
13208/2020
WP(C)/30373/2020
13209/2020
WP(C)/18871/2014
13210/2020
WP(C)/30376/2020
13211/2020
WP(C)/30375/2020
13213/2020
WP(C)/30382/2020
13214/2020
WP(C)/30383/2020
13215/2020
WP(C)/30386/2020
13216/2020
WP(C)/30385/2020
13217/2020
WP(C)/30387/2020
13218/2020
WP(C)/30392/2020
13219/2020
WP(C)/30393/2020
13220/2020
WP(C)/30394/2020
13221/2020
WP(C)/30395/2020
13222/2020
WP(C)/30396/2020
13223/2020
WP(C)/16975/2020
13224/2020
WP(C)/30397/2020
13225/2020
WP(C)/30398/2020
13226/2020
WP(C)/30402/2020

SOVAN KU.DASH-MP

MANARAMA PATEL-MP

SIDHESWAR PANIGRAHI-MP

COMMITTEE OF MANAGEMENT OF SUNDARGARH-MP
BIKASH CHANDRA SINHA-MP

PRASANTA KUMAR SAHOO-MP

SUDHAKAR PRADHAN-MP

AMIYA KUMAR PANIGRAHI-MP

CHHABINDRA SETHI-MP

PRAHALLADA SAHU-MP

GANESWAR BISWAL @ SIKHAR BISWAL-MP
PARASH NATH GUPTA-MP

M/S. PANDA INFRAPROJECT (IND.) PVT.LTD.-MP
KISHANLAL AGRAWAL-MP

GAJANAN PROPERTY DEA-MP

HDFC BANK LTD.-MP

M/S. PANDA INFRAPROJECTS (INDIA) PVT.LTD-MP
BIPIN CHANDRA DAS-MP

SUJATA DASH-MP

PRAFULLA KUMAR BEHERA-MP
CHANDRAMANI NAIK-MP

KUNILATA ROUT-MP

SUDARSAN DAS-MP

M/S.TATA STEEL BSL LTD.-MP

SASADHAR KHANDAI-MP

M/S.PRASANNA KU.PARHI

PABITRA KUMAR NAYAK

SIDHESWAR MALLIK

M/S.PRAFULLA KUMAR RATH

D.P.MOHANTY

KSHIROD KUMAR ROUT

ANAM CH. PANDA

KSHIROD K. ROUT

SATYABRATA MOHANTY

SIDHESWAR MALLIK

BIKRAM KESHARI RAJ

SIDHESWAR MALLIK

DEBENDRA KUMAR DWIBEDI

SUSHANTA KUMAR JOSHI

R.C.RATH

RAJJEET ROY

DEBENDRA KUMAR DWIBEDI

SUPRIYA PATRA

SUPRIYA PATRA

KALI PRASANNA MISHRA

ANIMESH MOHANTY

ANUP KUMAR MOHAPATRA

PRAFULLA KUMAR KAR

JAGABANDHU SAHOO

PRAFULLA KUMAR KAR

PANCHU PADMA WOMEN MULTIPURPOSE COOPERATIV PRRORCET W1 OHA NI

BHAGIRATHI SAHOO-MP
KAUSHAL SHARMA-MP

MUNSI MINZ-MP

ANANDA CHANDRA PAGODA-MP

M/S.MANJU SERVICES-MP
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PRABHU PRASANNA BEHERA

SUMITRA MOHANTY

PRASANTA KUMAR SATAPATHY

PRAFULLA KUMAR KAR

B.STRIPATHY..1



121

122

123

124

125

126

127

128

129

130

131

132

133

134

135

136

137

138

139

140

141

142

143

144

145

146

147

148

149

150

151

152

13228/2020
WP(C)/30404/2020
13230/2020
WP(C)/30407/2020
13231/2020
WP(C)/17279/2020
1323212020
WP(C)/30412/2020
13233/2020
WP(C)/30413/2020
13234/2020
WP(C)/21918/2016
13235/2020
WP(C)/30426/2020
13236/2020
WP(C)/30434/2020
13237/2020
WP(C)/30436/2020
13238/2020
WP(C)/30438/2020
13239/2020
WP(C)/30440/2020
13240/2020
WP(C)/30442/2020
13241/2020
WP(C)/30443/2020
13242/2020
WP(C)/30254/2020
13243/2020
WP(C)/30445/2020
13244/2020
WP(C)/22196/2020
13245/2020
WP(C)/30446/2020
13246/2020
WP(C)/30447/2020
13247/2020
WP(C)/30448/2020
13248/2020
WP(C)/30450/2020
13249/2020
WP(C)/30452/2020
13250/2020
WP(C)/30454/2020
13251/2020
WP(C)/30457/2020
13252/2020
WP(C)/23192/2020
13253/2020
WP(C)/23192/2020
13254/2020
WP(C)/30459/2020
13255/2020
WP(C)/2839/2010
13256/2020
WP(C)/3408/2013
13257/2020
WP(C)/11941/2020
13258/2020
WP(C)/30464/2020
13259/2020
WP(C)/30465/2020
13260/2020

AKSHAYA KUMAR PARIDA-MP

RUKMUNI MALLICK-MP

LAXMIPRIYA BEHERA@JANI-MP

B.STRIPATHY..1

BUDHIRAM DAS

PRATIK DASH

ODISHA COOPERATIVE NON GAZETTED EXECUTIVE OFBCERPANIVVESCANAGNIKI P

ARJUN KUMAR NAIK-MP

VIKRAM SINGH HURA-MP

REKHA NAIK-MP

MINATI BALIYARSINGH-MP

SMRUTI REKHA NAYAK-MP

RASMITA JAYAPATI-MP

ASHALATA SENAPATI-MP

SMRUTIREKHA PRADHAN-MP

PRAMOD PARIDA-MP

NALINI RANJAN JENA-MP

AJAYA PRADHAN-MP

M/SJNDAL STEEL AND POWER LIMITED-MP

MITHULA DIGAL-MP

JNANENDRA NATH SAHOO-MP

RASMITA DIGAL-MP

PRADEEP NARENDRA-MP

GOBINDA RAO-MP

DR.MADHUSMITA DHUPAL-MP

SOUMENDRA PATTANAIK

M/S.SANJEEV UDGATA

PRAFULLA KUMAR RATH

SUCHIT KUMAR NAYAK

SUCHIT KUMAR NAYAK

SUCHIT KUMAR NAYAK

SUCHIT KUMAR NAYAK

SUCHIT KUMAR NAYAK

HARIPADA MOHANTY

ALOK KUMAR PANDA

SUCHIT KUMAR NAYAK

SUDARSHAN NANDA

SUCHIT KUMAR NAYAK

A.N.DAS

SUCHIT KUMAR NAYAK

JYOTIMANI PATNAIK

UPENDRA KUMAR SAMAL

BIGYAN KUMAR SHARMA

RAHUL INSTITUTE OF ENGINEERING AND TECHNOLOGYSMRIR KUMAR MISHRA

M/S.HINDUSTAN TECHNOLOGIES PVT.LTD-MP
M/S.HINDUSTAN TECHNOLOGIES PVT.LTD-MP
SUDAM SAHOO-MP

DR.MANO RMOHANTY-MP

SUBHAS CH.RATH-MP

KHETRABASI NAYAK-MP

KABITA JENAMANI-MP

KALANDI KESHI-MP

SURESH AGARWAL-MP
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ADITYA KUMAR MOHAPATRA

ADITYA KUMAR MOHAPATRA

SUKANTA KUMAR MISHRA

M/SR.K.RATH

M/S.BISWAJT NAYAK

MANOJA KUMAR KHUNTIA

SANJAY KUMAR SAMANTARAY

PRAFULLA KU.KAR

SUBRAT MISHRA



153

154

155

156

157

158

159

160

161

162

163

164

165

166

167

168

169

170

171

172

173

174

175

176

177

178

179

180

181

182

183

WP(C)/30466/2020
13261/2020
WP(C)/30466/2020
13263/2020
WP(C)/12371/2020
13264/2020
WP(C)/20774/2017
13265/2020
WP(C)/12369/2020
13266/2020
WP(C)/12372/2020
13267/2020
WP(C)/30468/2020
13268/2020
WP(C)/27751/2020
13270/2020
WP(C)/25148/2019
13271/2020
WP(C)/30469/2020
1327212020
WP(C)/7696/2015
13273/2020
WP(C)/25142/2019
13274/2020
WP(C)/25146/2019
13275/2020
WP(C)/25111/2019
13276/2020
WP(C)/30470/2020
13277/2020
WP(C)/8481/2013
1327812020
WP(C)/30471/2020
13280/2020
WP(C)/4127/2013
13281/2020
WP(C)/30472/2020
13282/2020
WP(C)/30474/2020
13283/2020
WP(C)/30477/2020
13284/2020
WP(C)/30479/2020
13285/2020
WP(C)/30482/2020
13286/2020
WP(C)/30484/2020
13287/2020
WP(C)/30485/2020
13288/2020
WP(C)/30486/2020
13289/2020
WP(C)/30487/2020
13290/2020
WP(C)/30488/2020
13291/2020
WP(C)/30489/2020
13292/2020
WP(C)/30490/2020
13293/2020
WP(C)/30491/2020
13294/2020
WP(C)/30492/2020

SURESH AGARWAL-MP
HEMANTA KUMAR MALLICK-MP
TUSHAR RANJAN PANDA-MP
AJAY KUMAR MAJHI-MP
RABINDRA KUMAR PATRA-MP
KRUPASINDHU SAMAL-MP
M/SKALINGA MINING CORPORATION-MP
PRAMILA NAIK-MP

BIJAYA KUMAR TRIPATHY-MP
GOPINATH NANDA-MP
DILLIPKUMAR SATAPATHY-MP
SRIPADA BEHERA-MP

PRATAP CHANDRA DEBATA-MP
BANAMALI DASH-MP
LAKSHMIDHAR MANGARAJMP
MANOJKUMAR SAHU-MP
PRASANNA KU.SAHOO-MP
SRIDHAR PAIK-MP

DILLIP KUMAR GOSWAMI-MP
TAPAN KUMAR SAHOO-MP
ALOK RANJAN NAG-MP
BHARAT BHUSAN MALLA-MP
HIMANSU SEKHAR SAHU-MP
ROHIT KUMAR DANDASENA-MP
MOHAMMED MAMTAZ ALLI-MP
MALAYA RANJAN SAHOO-MP
BIKRAM KESHARI DAS-MP
JAGABANDHU DASH-MP
ADITYA NARAYAN MISHRA-MP
JAYANTA KUMAR JENA-MP

RAJESH KUMAR BEHERA-MP
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SUBRAT MISHRA

MANOJA KUMAR KHUNTIA

M/S.DEEPALI MAHAPATRA

MANOJA KUMAR KHUNTIA

MANOJA KUMAR KHUNTIA

SIVA SANKAR CHAINI

RAJV KUMAR MAHANTA

M/S.JITENDRA KUMAR DIGAL

SIVA SANKAR CHAINI

DEEPALI MAHAPATRA

M/SJTENDRA KUMAR DIGAL

M/S.JITENDRA KUMAR DIGAL

M/SJTENDRA KUMAR DIGAL

BUDHADEV ROUTRAY

M/SJAMESWAR DAS

B.STRIPATHY 1

M/SJAYDEV SENGUPTA

SOUBHAGYA KUMAR DASH

B.STRIPATHY 1

B.STRIPATHY 1

B.STRIPATHY 1

B.STRIPATHY 1

UMESH CHANDRA MAHAPATRA

B.STRIPATHY 1

UMESH CHANDRA MAHAPATRA

B.STRIPATHY 1

SOMANATH MISHRA

UMESH CHANDRA MAHAPATRA

B.STRIPATHY 1

B.STRIPATHY 1

B.STRIPATHY 1



184

185

186

187

188

189

190

191

192

193

194

195

196

197

198

199

200

201

202

203

204

205

206

207

208

209

210

211

212

213

214

215

13295/2020
WP(C)/30493/2020
13296/2020
WP(C)/30495/2020
13297/2020
WP(C)/30499/2020
13298/2020
WP(C)/30503/2020
13299/2020
WP(C)/30506/2020
13300/2020
WP(C)/30509/2020
13301/2020
WP(C)/30512/2020
13302/2020
WP(C)/30516/2020
13303/2020
WP(C)/30518/2020
13304/2020
WP(C)/30520/2020
13305/2020
WP(C)/30521/2020
13306/2020
WP(C)/30522/2020
13307/2020
WP(C)/30523/2020
13308/2020
WP(C)/30524/2020
13309/2020
WP(C)/30526/2020
13310/2020
WP(C)/30527/2020
13311/2020
WP(C)/30528/2020
13312/2020
WP(C)/30529/2020
13313/2020
WP(C)/30530/2020
13314/2020
WP(C)/30565/2020
1013/2020
ABLAPL/12017/2020
1014/2020
ABLAPL/11526/2020
1015/2020
ABLAPL/3752/2018
1016/2020
ABLAPL/3926/2019
1017/2020
ABLAPL/10680/2020
1018/2020
ABLAPL/11465/2020
1019/2020
ABLAPL/11463/2020
1020/2020
ABLAPL/4026/2020
1021/2020
ABLAPL/11986/2020
1076/2020
CRLMC/521/2020
1097/2020
BLAPL/4794/2020
1251/2020

BIJAYA KUMAR SAHOO-MP

BISHNU CHARAN SAHOO-MP

SWAGAT PRADHAN-MP

LOKANATH DASH-MP

BRAJAKISHORE DAS-MP

SRI SRI GOPAL DEV BIJE-MP

BASANTI NAYAK-MP

DEBARAJBEHERA@ TEJARAJBEHERA-MP

UMAKANTA BEHERA@ ARUN BEHERA-MP

SATYABRATA BEHERA-MP

ABHIMANYU ROUT-MP

SABIR AHAMAD-MP

SURENDRA JENA-MP

RADHA KRUSHNA PATRA-MP

BIKRAM KESHARI DHAL-MP

SADASHIB KABI-MP

MAMATA SAHOO-MP

RANJAN SAMANTARAY-MP

SUSILA SAHOO-MP

ATALA BIHARI JENA-MP

DIBAKAR BEHERA-MP

JTENDRA PANI @ HADU-MP

SUSANTA BENUPANI-MP

BIBHABASU SENAPATI-MP

SALIL KUMARNAYAK @ SILU-MP

SANTOSH BEHERA-MP

BHABANI SANKAR PATTNAIK @ BUNDU-MP

PURNACHANDRA AGRAWAL-MP

SUMAN @ PANDARI PATSAHANI-MP

NALINI RANJAN JENA-MP

SUBRAT KUMAR SAHOO @ LANDA-MP

KALI PRASANNA MISHRA

B.STRIPATHY 1

B.STRIPATHY 1

AMITAV DAS

SANGRAM MISHRA

DAYANANDA MOHAPATRA

N.K.SAHU

ARJUNA CH. BEHERA

ARJUNA CH. BEHERA

TRILOCHAN BARIK

DURGA PRASAD PRADHAN

SATYA NARAYAN MISHRA 4

BHAGABAN MOHANTY

G.K.NANDA

G.K.NANDA

Braja Mohan Sarangi

G.K.NANDA

Braja Mohan Sarangi

G.K.NANDA

ASMIYA RANJAN MAJHI

MOHENDRA KUMAR MOHAPATRO

ALOK KUMAR PANDA

BRANCH MANAGER,ORIENTAL INSUSRANCE CO.LTD.-MP
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MACA/392/2015

216 13201/2020 UNION OF INDIA-MP
WP(C)/14242/2019

217 13212/2020 UNION OF INDIA-MP
WP(C)/10742/2010

218 13227/2020 DURGA PRASAD DASH-MP ASIT KUMAR CHAUDHURY
WP(C)/29933/2020

219 13229/2020 RAJALAXMI SAHU-MP BUDHIRAM DAS
WP(C)/16659/2010

220 13262/2020 SIKENDRA BAL-MP
WP(C)/26175/2020

221 13260/2020 CHAKRADHAR DAS-MP
WP(C)/24529/2017

222 13279/2020 KARADI YAMINI-MP
WP(C)/26217/2020
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